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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

WESTERN ZONE BENCH AT PUNE

ORIGINAL APPLICATION NO.96 OF 2022

In the matter between

Versus

Sachin Mahdavrao Sonawane ...Applicant

AFFIDAVIT IN REPLY ON BEHALF OF RESPONDENT NO.5

1. The Respondent No.5, the National HighwaysAuthority of India is a
body corporate constituted by an Act of the Parliament, being
NationalHighwaysAuthority ofIndia Act, 1988, an Act to providefor

the constitution of an authority for the development, maintenance

and management of National Highways and for matters connected

therewith incidental thereto. The development and maintenance of

National Highways is fully financed by the Central Government as

this function comes within Entry 23 of Union list ofVIIth Schedule
to the Constitution. The main functions of the authority would be to
develop and maintain National Highways whose management is
vested in the Central Government and the Central Government will

provide funds to the Authority for the discharge of its function. The
Authoritywill be responsible for the development, maintenance and
management of National Highways which are vested in it by the

Central Government. For the purpose of management of highways,

the authority will regulate and control plying of vehicles on the
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Highwaysvested in it. The Respondent No.5had awarded a contr ~1/ 7';;.~H(:'~
forcarrying out balance ofworks of4-laning ofFagne to Maharas ~i, ~;[f'i

"'J \ :,23-Guiarat Border section of NH-6 in the State of Maharashtra fr . _,
~ . ~. ./

K.M.510.000 to K.M 650.794(design length 140.794 km.) unde ~;.: "
'-':::::-._i"':;,w.,Bharatmala Pariyojna to one J.M Mhatre Infra Pvt. Ltd. (Respondent ---.;:::~~.:_

No.1).

2. At the outset it is respectfully submitted that all averments,
contentions, statements and/ or allegations made by the Applicant in
the OriginalApplicationagainst the Respondent No.5are denied and

shall not be deemed to have been accepted and/ or admitted forwant
of express traverse.

3. It is submitted that, the averments made against the Respondent

No.5 by the Applicant are totally baseless, illogical, devoid of any
substance, imaginary, illegal,improper as the same is premature and
therefore not maintainable in law and on facts.

4. The Respondent No.5 submits that the Applicant has moved this

present application only with a motive to subvert developmental
activities being carried on behalf of Respondent No.5 by Respondent
No.1under the aegis of the National HighwaysAct,1956.

5. The Respondent No.5 submits that it has duly complied with the

norms and rules for all the procedures fallingunder the Environment
ProtectionAct,1986.

6. The Respondent No.5 also submirj, that there is no specificaverment

against this Respondent and no such relief is sought against this

Respondent by the Applicant in his Application and hence the
application should be rejected qua this Respondent.
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7. The Respondent No.5 shall deal with the parawise averments made

by the Applicant as under:

8. With reference to para 1 and para 2 the Respondent no.5 submits

that the same are matter of facts and hence need no reply.

9. With reference to paragraph no.3 the Respondent No.5 submits that

it is an admitted fact that the competent authority i.e Tehsildar of

Dhule on 03.01.2022 has passed an order which granted temporary

permissions of excavating 500 brass of minor minerals from the said

"Nakane lake".

10. Further, the Respondent No.5 submits that the said excavations had

taken place in complete accordance with the Government norms and

regulations. With reference to the Contract between the Respondent

No.5 and Respondent No.1 and in accordance with Clause 4, more

specifically Clause 4.1 (ii) and (vii) of the same which states the

Obligations of the Contractor viz. Respondent No.1, wherein it

specifically states that the Contractor shall obtain the necessary

permissions/ applicable permits for borrow earth, extraction of

boulders from quarry from Village Panchayat and State Government

as applicable. Accordingly, the Contractor i.e Respond~nt No.1 had

informed the Respondent No.5 vide letter dated 20.12.2022 that

necessary permission from the competent authority in this case the

District Collector office has been obtained for extracting 17000 cubic

meters of earth / Murrum from Gut No.62/ 1& 37 located in Nakane
Lake for the period from 03.09.2021 to 02.08.2022. The murrum

has been extracted as per the terms and conditions mentioned in the
approval letter issued by the District Collectoroffice.A copy of the

letter dated 20.12.2022 has been marked and annexed as Exhibit-
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The Respondent No.5 further submits that it had awarded the said

Contract to Respondent No.1 complying with all the legal procedures.

This Respondent submits that since the relationship between the

Respondent No.5 and Respondent Nol was that of an Principal

Employer and that of a Contractor respectively, The answering

Respondent had only a supervisory duty towards the Respondent

No.1. Acting as per the same the answering Respondent had called

upon the Respondent No.1 seeking clarifications in respect of the

allegations made by the applicant and the conclusions drawn in the

interim report of the committee appointed by this Hon'ble Tribunal.

In reply thereto the Respondent No.1 vide letter dated 09.01.2023

had clarified to this Respondent in regards of the allegations made

by the Applicant.The Respondent No.1 in his letter has outrightly

denied that there was any hill cutting taken place by him or any of

his associates. The Respondent No.1 has further stated that it had

acquired necessary permission for extracting murum from gat

no.62/1 of Nakane Lake and had paid a royalty for excavating 18,000

brass ofmurum, only after the requisite permission viz.NOC from the

Irrigation Department, Dhule. It has also been stated in the said

letter that the Respondent No.1 has subsequently taken steps for

acquiring necessary permissions to excavate additional 15000 brass

of murum. It has also been stated that the Respondent No.1 has

made an advance payment of Rs.9,00,000/- towards the District

Mining Fund (DMF)for the same. The Respondent No.1 in his reply

has clearly stated that the excavation done by him was only limited

to the Nakahane Lake which was the demarcated area allowed for

excavation. A copy of the letter dated 09.01.2023 has been annexed
and marked as Exhibit- B.

11. With reference to paragraph No.4& 5 The Respondent No.5 states

that Ministry of Road Transport & Highways (MoRTH)has issued

," .... --'"__
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Guidelines dated 31.08.2017 for Digging of ponds/ Nalas /Water

Bodies / Rivers and utilization of soil thereof for National Highway

Projects in road embankments. Subsequently, the Govt of.~,.~,./;..r=r: has issued.Go~ernmentdecision, dated 29.11.2.017on
,_~".:.-~---- ,,/the basis of MoRTHGuidelines dated 31.08.2017 for projects of

~"~~~y7 water conservation in the drought - affectedareas of the Country. A
copy of the MoRTH Guidelines dated 31.08.2017 and the

Government ofMaharashtra decision dated 29.11.2017 are marked

and annexed and Exhibit -C& Exhibit- D respectively.

12. With reference to paragraph no.6 the Respondent states that the

Contractor i.e Respondent No.1had duly informed the Respondent
No.5that that the permission for extracting murum fromgut no 37

and 62/ 1 located in NakaneLakehas been obtained fromCompetent

Authority i.e Govt. of Maharashtra since 03.09.2021 up to

02.08.2022 as per the details mentioned in the letter dated
20.12.2022 addressed by the Contractor confirmingwith the terms
and conditions mentioned in the approval letters. The copy of the.
letter dated 20.12.2022 is annexed and marked as Exhibit-E to the
said reply.

13. The Respondent No.5states that it is a welladmitted fact and stated

in MoRTHGuidelines dated 31.08.2017 & Govt. of Maharashtra,

Decisiondated 29.11.2012 that the main purpose of the excavating
the said water bodieswas to increase the storage capacity. Therefore,

the Respondent No.5 states that the baseless allegation of the
Respondents profiting should not be entertained by this Hon'ble
Tribunal and the Applicant is put to strict proof in order to prove the
illegaladvantages taken by the Respondents.

14. With reference to paragraph no.7 the Respondent No.5 states that

the Contractor, i.e. the Respondent No.1 had informed the
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Respondent No.5 vide letter dated 20.12.2022 that only the approved

quantity of (17000 CU.m ) murum from the specifically designated

area within the Nakane Lake demarcated by the Authority has been

extracted. A copy of the letter dated 20.12.2022 has been annexed

and marked as Exhibit-F.

15. The allegation of the Applicant regarding the alleged illegal act is

baseless as the Contractor i.e Respondent No.1whowas carrying out

the said activities has cited necessary documents and permissions in
regards to the extraction of the licensed quantities of the excavated

murum.

16. In reply to paragraph no.8 the Respondent No.5 states that the

details of royalty paid by the contractor are mentioned in the letter
dated 20.12.2022. The Respondent states that the Royaltyis paid in

the nature of a "fee"to the Government at various times and stages
which is completelylegaland vehementlydenies the bogus allegation

of the Applicant that royalty is evidenceof an illegalactivityand puts
the Applicant to strict proof thereof.

17. The Respondent No.5 relies on the provisions in the BombayMiner

Mineral Extraction Rules,1955 and the Maharashtra Land Revenue

Code,1966 to justify his claims and prove his case. The Respondent
states that the Contractor i.e Respondent No.1 has' legally paid

royalty fee of Rs.600j-per brass and in totality paid Rs.3,00,000j­

for a quantity of 500 Brass. The Contractor has also paid and

application fee of Rs.500j - as well as rent fee for renting space of
Rs.100j - which overall amounts to Rs.3,30,600j - vide GRASS
Challan portal. Therefore, the baseless allegation of the Applicant
that the amount paid in royalty is a sign of illegalactivity is futile as

the amounts are legally paid through the Government payment
receipt portal.
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misguiding the Hon'bleTribunal and is unaware of actual facts and
•circumstances which is ultimately affecting the development and

progress of our country. Therefore, the Respondent No.5 humbly
submits that the baseless and frivolous al1egationof the Applicant
need not be entertained. The copiesof the challans and receipts have
been annexed and marked as Exhibit-G.

19. In reply to para 9, 10 & 11 the Respondent states that as per the

Government Resolution published dated 29.11.2017 it is explicitly

mentioned that it is solelybinding upon the Contractor to carry out
the excavation within the demarcated area only. In view of the

allegation of the Applicant, this Hon'bleTribunal had appointed an
expert committeevideorder dated 10.11.2022 to ensure the same. If

in case the activityhas not been in accordancewith the Government

norms the Contractor would be personally liable for the same. The

same has been agreed as per the Clause 25.1 & 25.2 of the Contract
between the Respondent No.5 and Respondent No.1. The interim
report of the Committeedated 02.12.2022 that is filedby the District
Collector,Dhule that the ContractorjRespondent No.1has observed

extracting murum outside the designated area by the Irrigation

Department and the same was informed to Respondent No.5by the

IrrigationDepartment to stop the mining activities. In regards of the

same the IrrigationDepartment through its Assistant Engineer-2had

issued a letter dated 10.01.2022, to Respondent No.1with a copy to
Respondent No.5 and had requested the Contractor (Respondent
no.1)to excavate murum fromwithin the demarcated area only and
ensure the same in future. Acopyof the letter dated 10.01.2022 has
been annexed and marked as Exhibit-H.
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20. In reply to paragraph 12 &13, the Respondent reiterates that it has ~.

not violated or misused any permissions granted and obtained from~i . ~ ~.

the Government and puts the Applicant to strict proof thereof. The : ~ i

Respondent has lawfully abided to the restrictions impos~d and ... ..•••~~
taken all measures to ensure there 1S no violationm the permrssrons. .~

21. The Respondent No.5 refers and relies upon the Committee report

wherein the Deputy Conservator of Forests, Dhule states that

according to records of the Forest Department the disputed area is
not considered as forest. The said report further states that there has

been no violationofRules under the WildlifeProtectionAct, 1972and
that neither the said area is under biodiversity conservation or an
heritage area. Also, the area is not under eco-sensitive zone. On the

contrary the report states that the storage capacity of the said lake

has been increased due to desiltation and hence in beneficial. The

Committee report concludes that the contractor of this Respondent
i.e Respondent No.1 was given permission by the competent
authority i.e the Collector office,Dhule and Addl.Tahsildar, Dhule
city to extract 17000 brass silt/ soil/murum from. the base of
Nakhane Lake and the same was not an Eco-sensitive zone.

Therefore, the contention of the Applicant wherein he states that

there is violation of biodiversityand environmental damage is false

and baseless. Acopy of the CommitteeReport dated 30.12.2022
is marked and annexed as Exhibit-I.

22. In reply to para 14 the same are photographs and need no reply.

23. In reply to para no.16 the Respondent No.5submits that Asper MoEF

OMdated 08.08.2022 extraction of ordinary earth for linear project

such as roads have been exempted from Environme~t Clearance.
Therefore, the contention of the Applicant that the Hon'ble Apex

Court has issued directives for every mining plant having been

~
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spread over an area ofmore than 5.00 hectares willnot apply to this
as per the OMof the MoEF.A copy of the OMof MoEFis annexed
and marked as Exhibit- J.

The Respondent No.5 further submits that the Report from the
DeputyConservator ofForests, Dhule clearly states that the said area
was not a designated eco-sensitive zone and neither under any bio­

diversity conservation or an heritage area. Therefore, the Respondent
No.5 submits that it has not violated any Governmental regulations
and has neither misused any permissions.

25. The Respondent No.5 submits that Contractor i.e Respondent no.1

had informed the Respondent No.5vide letter dated 20.12.2022 that

no stone mining / stone cursing activity had been carried out near

Nakane Lake for the said project. A copy of the letter dated
20.12.2022 has been annexed and marked as Exhibit-K.

PRAYER:

Wherefore, in the light of the facts and circumstances of the case,
terms of the Contract, correspondences and documents and

applicable law, the Respondent No.5 most humbly prays that this

Hon'bleTribunal be pleased to pass an appropriate order and dismiss

the claims of the Applicant against this Respondent in the interest of
justice and equity.

Allofwhich is respectfully submitted.

MUMBAI
(
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BEFORE THE HON'BLE NATIONAL GREEN

TRIBUNAL

WESTERN ZONE BENCH, AT PUNE

ORIGINAL APPLICATION NO.96 OF 2022

Sachin Mahdavrao Sonawane

...Applicant

Versus

J.M.Mhatre Infra Pvt. Ltd & 4 Ors .

... Respondents

AFFIDAVIT IN REPLY

M.V.KINI LAWFIRM

Advocates for Respondent No.5

KINI House

Near Citi Bank, Fort,

Mumbai - 400001
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J. M. MHATRE INFRA PVT. LTD.

Engineers & Contractors

CIN No.: U45202MH2010PTC199433

HEAD OFFICE: Mllrknt YArd,Plot No 4!-l?,Sahakar Nagar,PANVEL- 410 206, Dis!. Raigad, Maharashtra.
TEL.: (022)27451625/27460536/27459771-72-73-74-75. Fax: 27460537. E-mail: hopanvel@jmmipl.in.web: www.jmminfra.com

Ref.:JMMIPL/NHAI/Fa~-Mah-GujBor/NH-6/2022-23/97 Date:20.12.2022
To, SE (B)
DGM(Tech) & Project Director, SE (Sn} D N. H. A. I. (PIU) DHULE
National Highways Authority oflndia, [1
ProjectlmplemcntationUnit-Dhule m: ICi;.~\'».. Inward No 1-13.1tl-: ---
MangalBungalow,PlotNo.14,15,& 16, ACCOU NT f.J Date :. ~ Il.-./z.c 22-
MansaramNagar,NearCircuitHouse, Ot; 0 Filed in .' Sign.
SakriRoad,Dhule-424002 _ ....._--__. oJ. •

(Kind Attention: Sbri. A.R.Yadav.PDNHAIPIUDhule) k' "~~
Sub: Balancework of 4-Laningof Fagne-Mah/Guj Border Sectionof NH-6in State of Maharashtra from

KIn 510+000 to Km 650+794 (140.794 Km) to be executed on EPe Mode under Bharatmala
Pariyojna- Application No. 96 of 2022 (WZ)before the National Green Tribunal Western Zone
Bench, Pune - Reg.

Ref.: YourLetter No.NHAI/PIU-Dhule/JMM/2022-23/2344,Dtd.16.12.2022.
Dear Sir,
With ref. to your letter cited above following is submitted for your kind information and further needful
please;
• Permission for extracting Murumfrom GatNo.37 & GatNo.62/1 of Nakane Pazar Talao is obtained from

MiningAuthorityvide Letters No.Listed below;

Quantity Amount of Amount of
Sr. Gat (10%)
No. No Letter No. Dated for Royalty DMFPaid.excavation Paid,Rs. Rs.

-- 1 sn.~/(1kj,.~/q;rfct/l0/2021 03.09.2021....... 37 2100 1391000 0
.", 2 SIl.~/(1TC=~l~ /Cfi'If<t/03/2021 06.05.2022

~. _-' 3 37 F.~ /~.tRCJfa1T/<fiT~ /04[2022 lO.O5.2022 7900 474000... ..-.-. ..... -----
......... 4 62/1 ~,mrnr/~j<fi1fct/370/2022 03.01.2022 500 330600 30000 ~:'.::-~~..5 62/1 ~fdtt~/~/~/43/2022 24.02.2022 500 330600 30000

.- 6 62/1 ~/~~/'iliIfcr/58/2022 10.03.2022 500 330600 30000
..... 7 62/1 ~/~/q@rc/'ifiJfcl-/80/2022 24.03.2022 500 330600 30000

--~-8 62/1 ~/~/q@rc~/76/2022 05.04.2022 500 330600 30000... -_----_ ..._--'-- --_-_ ....... ._-_._------_ .....-_ ...__ ..--._.._------ -- 9 62/1 ~ ;7Tt<!f/~(cfiIfct/82/2022 13,04.2022 500 330600 30000.. ~.'
~ /7fror/~jCfiIfc:r/88/2022-1-10 :'62/1 27.04.2022 500 330600 30000

-- ....··11 62/1 ~/./~/<filfct/92/2022 09.05.2022 500 330600 30000-- -12 62/1 ~/./~/'iliIfcr/100/2022 20.05.2022 500 330600 30000_- 13 62/1 ~ ptItr/~,rcmfct/l08/2022 27.05.2022 500 330600 30000
-'.~' 14 62/1 ~~/~/q;rfct/l11/2022 .06.2022 500 330600 30000

r 15 62/1 ~~~j<fi1fct/113/2022 10.06.2022 500 330600 30000

~--~- ..--- ..--..---~.,.-

~. J M MI· ..eL
ISO45001:2018

~.
1~, SG.sL

ISO9001:2815

(i)
'b., .sGS).

ISO14001:2015
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J. M. MHATRE INFRA PVT. LTD.

16 62/1 ~/.~/Cfilf<f/126/2022 21.07.2022 _"'. 500 330600 30000
17 62/1 ~/.jl:r@:tcjCfiJfct/133/2022 02.08.2022 .. 500 330600 30000

trfOI' 17000 6019400 894000

11fUI" 69,13,400

• Murum is extracted from the borrow area designated by Irrigation Department from Gat Nos. 37 & 62/1
only of Nakane Talao.

• Quantity of Murum permitted and extracted is as per the Royalty Paid for the designated Borrow Area
Only of Nakane Talao.

• We have not established any Stone Quarry, Mining / Crusher Plant near or at Nakane Talao and we are not
doing any Stone Crushing activity at Nakane Talao.

• A letter dated 10.01.2022 was issued by Assistant Engineer Class-ll, Sub Division No.1, Dhule of Irrigation
Department, to extract murum from Demarcated Area only inside from Nakane Talao. It is to mentioned
that, the temporary demarcation given by Irrigation Department at Borrow Area, Nakane Talao which was
erased durin~ Day by Day activity at Nakane Talao. Althou~h we were excavating the Murum from Nakano
Pond only and not from outside the pond. Accordingly, as per revised demarcation, the extraction was
continued and the Authorities have verified the activity on regular basis and concurred that, the
demarcated area was not deviated.

• From Gat No. 37 - Total QuantityMurum Approved
Quantity of Murum Extracted

• From Gat No. 62/1 - Total Quantity Murum Approved
Quantity of Murum Extracted

• Royalty Paid for Gat No. 37 & 62/1. = Rs. 60,19,400/-

- 10000 Brass.
- 10000 Brass.
- 7000 Brass.
- 7000 Brass.

• DMFPaid for Gat No. 37 & 62/1.:;; Rs. 8,94,000/-
} - 69,13,400/-

• Contractor has extracted Murum from the Nakane Pazar Talao only from Gat No. 37 & 62/1 of village:
Morane Pra. Laling, Tehsil & Dlst,Dhule.

• Further to the above facts, it is also to state that, for the Stone &Aggregate, required for Project Highway,
we have established our Quarries & Crushers and also purchased the aggregate form various sources. The
details of Quarries and stone crushers is tabulated below;

Stone Quarry and Crusher locations_._-_ ..._ ...... ...-.-_.

Sr. Location of Crusher Stone Quarry

No. Project Section Chainage/ Village/ Tehsil&
Location _Village Tehsil District Location District1-."

..Km 517+400· .~~lil'·Section - 0 ..1-'. RHS 1\.(\(;: Saundane Dhule Dhule Babhulwadi Dhule
1 Km 510.000 to

Tejal StoneKm 524+800 .It Raver Dhule Dhule Raver DhuleCrusher ..-:--1----Section . I ... ....,. Anchale Mukti Dhule MuJ<tiAnchale Dhule
2 Km 524+800 to \ Dhule Ambika Stone Sindkheda,

Km 537+000 - I- Ambika Stone Sarve Sindkheda - Sarve Dhule
Section - II Km 558+250- Sakri,3 Km 537+000 to ..1-;-- LHS Khandlay Sakri Dhule Khandlay DhuleKm607+000 ·~ti~~I::;: r-~. tJ. ~;. "* Page2 of3*,oan\le'

--=-.....
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J. M. MHATRE INFRA PVT. LTD.

Chinchpada

Km 632+900- Sawarat Plant Navapur,
RHS ~f-sawarat Navapur Nandurbar

Nandurbar_ •.., NewSawrat

Men Talav
I....,~· Shree Kailash Shree Kailash

............_---
Section - III ........ J~I~"Hn [alaram

4 Km 607+000 to
Km650+791· - Swastik Swastik

- Mahakali Tapi, Mahakali Songadh,
Songadh Songadh Tapi,

Bhumi Stone Gujrat Bhumi Stone Gujrat----.- ~.--
.- .. Shree Nathji Shree Nathji

. ..._ .._--_
"', AtikMetal AtikMetal

'*' Gujrat Stone Gujrat Stone

In view of above, Documents of excavation of mining material, Royalty paid Statement, Receipts & Challans
etc. for Nakane Talao is enclosed herewith for your kind information and further needful please.

Thanking you and assuring you of our best services at all the time.

Encl.-
1. Contract Agreement Copy.
2. Application from Contractor.
3. Application forwarded by NHAIto Collector & Dist Magistrate, Dhule.
4. Necessary permits by Collector &Dist Magistrate, Dhule for Mining.
5. Royalty Paid Statement, Receipts &Challans.
6. MoRT&HCircular.
7. State Government Circular.
8. Permissions &Clearances of Stone Quarry and Crusher locations.

Copy to: The Team Leader, Mis. Theme Engineering Services Pvt. Ltd., Plot No. 11, Mansaram Nagar, Sakri
Road, Dhule Dist Dhule- 424002,

Page3 of3
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J. M. MHATRE INFRA PVT. LTD.

. Engineers & Contractors

CIN No.: U45202MH2010PTC199433

HEAD OFFICE: Markel Yard, Plot No. 492, Sahakar Nagar, PANVEL- 410 206, Dis!. Raigad. Maharashlra.
TEL.: (022) 27451625/27460536/27459771·72·73·74-75.Fax: 27460537. E-mail: hopanvel@jmmipLin • web: www.jmminfra.com

Ref.:JMMIPL/NHAI/Fag-Mah-GujBor/NH-6/2022-23/988
To,
DGM(Tech) & Project Director,
National Highways Authority oflndla,
Project Implementation Unlt-Dhule
MangalBungalow,Plot No.14, 15,& 16,
Mansaram Nagar, Near Circuit House,
Sakri Road,Dhule-424 002

Date: 09.01.2023

(Kind Attention: Shri. A.R,Yaday. PD NHAIPIO Dhu1ru
Sub: Balance work of 4-Laning of Fagne-Mah/Guj Border Section of NH-6 in State of Maharashtra from Km

510+000 to Km 650+794 (140.794 Km) to be executed on EPC Mode under Bharatmala Pariyojna­
Application No. 96 of2022 (WZ) before the National Green Tribunal Western Zone Bench, Pune- Reg.

Ref.:
1. Your Letter No.NHAlfPIU-Dhule/NH-6/JMM/2022-23/2480, Dtd.31.12.2022.
2. Collector& District Magistrate Dhule Letter- Final Report No.OW/Mining/NS/1284/2022, Dtd.30.12.2022.
3. Our Letter No.JMMIPL/NHAI/Fag-Mah-GujBor/NH-6/2022-23/974, Date: 20.12.2022.

Dear Sir,
In ref. to your letter under ref. 1 above, forwarding therewith the report of Collector & District Magistrate, Dhule
cited under ref. 2above, following is submitted for your kind information and records please;
1. Regarding the excavation of Hill adjoining Nakane Lake,Contractor J. M.Mhatre Infra Pvt, Ltd. clearly deny the

allegation imposed for cutting of hill.We have not excavated the hill portion despite, it is observed that, during
extraction of murum from Nakane Lake in Gat No.62/1, some activities on hill was observed, which was being
done by unknown locals 1villagers with their own machines & tractors.

2. Contractor has taken permission for extracting Murum from Gat No. 62/1 of Nakane Lake from Revenue
Authority with royalty paid for 18000 Brass. Murum extracted from borrow area designated by Irrigation
Department, Dhule after receipt of "NoObjection Certificate" from Irrigation Department Dhule.Contractor has
done excavation in Nakane Lake only and not on hill portion near Nakane Lake.

3. As per the report of Deputy Conservator of Forests, Dhule, the Lake is not considered as forest and hence there
has been no violation of rules and Wild LifeProtection of 1972. Moreover, the area is not under eco-sensitive
zone and not under biodiversity conservation.

4. It is also to be stated that, after excavation of Nakane Lakethe storage capacity of Lake has been increased and
the same has been concurred by Deputy Conservator of Forests, DhuJe.

5. On the, contrary we have proposed for additional quantity of Murum and paid an amount of Rs. 9,00,000/- in
Advance towards 15000 Brass Murum. The proposal is under consideration & approval with Revenue
Authority.

6.

Filed b .. -------- S.jgn.

nbuie Dist Dbllle- 424002,

(i)
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File No. NHAI/PIU-Dhule/NH-6/96-22/2022-23 (Computer No. 185381 )

applicable law, the Respondent No.5 most humbly prays that this

Hon'ble Tribunal be pleased to pass an appropriate and dismiss the

claims of the Applicant in the interest of justice and equity.

All of which is respectfully submitted.

In view of the above, the draft affidavit in reply is examined &
found generally in order and the same is submitted for approval of
Competent Authority NHAI.

06/01/2023 3:57 PM
AJAY RAMRATAN YADAV

(PD PIU - DHULE)

Note No. #2

06/01/2023 5:19 PM
ASHISH ASATI
(RO - NAGPUR)

Note No. #3

06/01/2023 5:30 PM
SHIVAJI PAWAR

(DGM (RO·NAGPUR»

Note No. #4

PD-Ohule vide Note#l above has submitted the Draft affidavit in reply before
the Hon'ble National Green Tribunal Western Zone Bench, Pune. The same was
discussed with Joint Advisor (Plantation), RO-Nagpur, and he has conveyed that,
the Draft Reply is generally found in order and we may approve the same subject
to the conditions that; .

i. PD may review para 4 in consultation with lawyer,
ii. PO will telephonically consult Joint Advisor (Plantation) for case related

rnodlficetlons:

Generatod from eOfflce by AJAY RAMRATAN YADAV, PO PIU· OHULE, NHAI·on 09/01/23 02:05 PM

®
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Accordingly, we may approve the Draft Reply, subject to the above conditions.
& direct PD-Dhule to take further necessary action. The grammatical corrections
and language shall be verified by lawyer before it's submission.

07/01/2023 11:00 AM
AKASH CHOUKSEV

(OY. MGR)

Note No. #S

07/01/2023 11:26 AM
SHIVAjI PAWAR

(OGM (RO-NAGPUR))

Note No. #6

07/01/202312:45 PM
NARESHY. WAOETWAR

(GM (RO-NAGPUR»

Note No. #7

Approved

08/01/2023 4:40 PM
ASHISHASATI
(RO - NAGPUR)

Note No. #8

09/01/2023 2:04 PM
HITESHAGRAWAL

(YP (TECH.»

Generated from eOffice by AJAY RAMRATAN YAOAV, PO PIU - OHULE, NHAI on 09/0112302:05 PM
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Government of India
Ministry of RoadTransport & Highways

RW/NH·34066/09/2017·S&R(B)

Indian Academy of Highway Engineers,
A-5, Sector-62, Noida - 201301.

)'t
Dated: 3l August, 2017

To

1. The Chief Secretaries of all the State Governments! UTs
2. The Principal Secretaries! Secretaries of all Statesl UTs Public Works Department

dealing with National Highways and other centrally sponsored schemes.
3. All Engineers-in-Chief and Chief Engineers of Public Works Department of States! UTs

dealing with National Highways and other centrally sponsored schemes.
4. The Director General (Border Roads), Seema Sadak Bhawan, Ring Road, New Delhi-

110010.
5. The Chairman, National Highways Authority of India, G-5 & 6, Sector-10, Dwarka, New

Delhi-110 075.
6. The Managing Director, NHIDCL, 3rd Floor, PTI Building, 4- Parliament Street, New

Delhi-110001

Subject: Digging of Ponds! Nalasl Water Bodiesl Rivers and utilization of soil thereof for
projects of water conservation in the drought·affected areas of the country· reg.

Ministry of Road Transport and Highways, Government of India, is implementing the
development programmes of National Highway network across the country which, inter alia, involves
a considerable amount of earth work. Naturally, there is a on-going need of earth for the
embankments of various NH Projects. The contractorsl concessionaires meet this requirement
through buying the earth from farmers or procuring the same through mining of minor minerals as per
the provisions of the concerned State Government.

2. On the other hand, many parts of the country are facing severe drought conditions and one
of the possible long term solutions is water conservationl re-charging through creation! revival of
water bodies such as water tanks, ponds, check dams and farm-ponds in the rural areas. It has been
observed that there is a good scope for synchronising these two activities. It is being considered as to
whether the process of procuring large quantities of earth can be harmonised with any ancillary
activity for maximising outcomes. Water conservationl re-charging can thus be very easily
synchronised with digging of existing or new water bodies for procuring earth.

3. The matter has been examined in the Ministry and it has been deeided to link the
requirement of soil for the construction works of National Highways with the digging/desiltation of
ponds!construction of check dams and ponds in drought-prone areas as well as in other areas of the
country. Following steps may be taken in this behalf:

(i) The agencies responsible for construction of National Highways (e.g. State PWDs!

Page1of3
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NHAIINHIDCL) should advise their contractors! construction agencies through their field officers
to approach the concerned District Collectorsl Sub-collectorsl Water Conserlfation Departments
to obtain a list of any such villagesl rural areas where desiltation! revival of existing pondsl water
bodies or digging of areas for creation of new water bodies are required.

(ii) The concerned Distrct Collectorsl Sub-Collectorsl Water Conservation Departments should not
only provide the details of identified sites (where the local administration would like to restore!
digl desilt such water bodies) to the contractors! construction agencies of NHs but also facilitate
the requisite coordination/arrangements with the respective Panchayats along with the requisite
permissions.

(iii) Subject to the earth/ silt being found suitable for use in the road embankments, the Construction
agencies should excavate the earth as per their project requirements from such identified water
bodiesl areas at no cost to the village panchyatsl rural development departmentsl water
conservation departments and transport the same to their project-sites for use in the
embankments. Similarly, the panchayats! water conservation departments of the states should
not charge any amount from the construction agencies for the earth so excavated. The
Contractor! Concessionaire would be responsible to complete the said water conservation works
and transporting the earth, soil, murum, stones to his site at his own expense.

(iv) Such an arrangement! agreement may provide that the contractor shall use the extracted
material of such minor minerals for the proposed highway work only and shall not sell or use
such minor materials for any purpose other than the project work. Further, the contractor shall
follow all the rules and regulations of the State Government regarding digging and
transportation.

(v) The arrangement as proposed hereinbefore would serve two-fold purpose at least cost to both
parties. The gram panchyats! farmerp will gain by having a pond/ water body dug in their land at
no cost which will help in restoration of such water bodies while the construction agency (NHAII
NHIDCU Project Zone) would get the material for embankments for its road building and road
expansion projects free of cost.

This issues with the approval of the Competent AuthOrity.

Yours faithfully,

~ cW)v.r
(Amiylshu)

Assistant Executive Engineer
For Director General {Road Development} & SS

Email:amiy24@gmail.com
Copy to:

1. Secretary to Government of India, Ministry of Water Resources, New Delhi, for his kind information and
further necessary instructions in the matter.

2. Secretary to Government of India, Ministry of Rural Development, Krishi Bhawan, New Delhi for his kind
information and further necessary instructions in the matter.

3. All Technical Officers in the Ministry of Road Transport & Highways

Page 2 of3

345



4. All ROs and ELOs of the Ministry

5. The Secretary General, Indian Roads Congress

6. The Director, IAHE

7. Technical circular file of S&R (8) Section

8. NIC-for uploading on Ministry's website under "Whafs new'

Copy for kind information to:

1. PS to Hon'ble Minister (RTH&S)

2. PS to Hon'ble MOS (RTH&S)

3. Sr. PPS to Secretary (RT&H)

4. PPS to DG (RD) & SS

5. PPS to SS&FA

·6. PS to ADG-II ADG-II

7. PS to Coordinator - II Coordinator -III Coordinator -III
8. PS to JS (T)I JS (H)I JS (LA&C)I JS (EIC)

Page 30f3
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'Si6!41I,qcrql~f~<i ~err~ t:t61+1~~(NHIDCLV tllcfGiPI(f) il1atcp,,,, fcr~ i!ji~l~n.
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Regarding the combination of water conservation

Treatment for soillmurum/stone required for the
Highway development program being implemented
by the Ministry of Road Transport and Highways

Of the Union Government., ..

Maharashtra Government

Department of Soil and Water Conservation

Government Decision No.: Narrow-2016IPr.No.2271 Jal-!

Mantralaya, Mumbai 400032. Dated: 29 November, 2017

Reference: ..
1)Letter dated 27 Apri12016 from the Ministry of Roads and Transport Highways, .
.Central Government.
2) Union Ministry of Roads and Transport Highways letter no. RW/NH·34066/091
2017-S&R (B) dated 31st August, 2017,

Preface:

Through the Ministry of Road Transport and Highways of the Central
Government, the pro grain of highway development is being implemented in the.
entire country and for that, a large amount of soil/murum/stone required for filling.
For this, to meet the requirement of soillmurumlstone which is continuously
generated, at' present the concerned contractors are providing soil/murum/stone
from the fanners or by following the provisions in the Subordinate Mineral Rules
of the State Government. It has been informed through the under reference letter
from the Central Government to verify the possibility of the said soillmurumlstone
being available or how to coordinate with the water conservation works being done
by the government. Also instructions have been received from the Central
Government vide letter dated 31st August, 2017 -regerding taking action
accordingly. As the scarcity situation has arisen in many parts of the country, water
conservation treatment like dams. farms are being taken all over the country. It has
therefore been demonstrated that soil availability can easily be combined with
water conservation treatment.

~.c.,~
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An ambitious program called JalyuktaShivarAbhiyan is being implemented in the
state from 2015·16 to take permanent measures against the water scarcity situation.
Under this program, 5000 villages are selected every year to relieve the shortage
and water. conservation / soil conservation treatment is being done on a large scale
in these villages. Also, the work of deepening/widening of the drain, removal of
silt from the drain has also been undertaken on a large scale. Similarly, since 2015-
16, the program "Magel Aye Shetale" is being implemented in the state on a large
scale. All these works are being provided by the government.
While implementing all these treatments, these works under. the jurisdiction of
concerned farmers or panchayatraj institutions and other concerned authorities (re­
digging or desilting of farms, deepening/rudification of drains, removal of silt from
drains/storage ponds/seepage ponds etc.) As per the Ministry's letter dated 31st
August, 2017, .the Government is approving the proposal to combine with the .
Highway Development Programme. The following procedure should be followed
and implemented accordingly.

(1) Digging or dredging of new fields to be undertaken in the district concerned,

Deepening/widening of drains, 'removal of silt from drains/storage
ponds/percolation ponds, etc., should be done by the concerned department after
, conducting a survey, the depth.of excavation and dimensions of excavation should
.be determined .case by case and the related list .should be made' available in the
Collector's office by village/group number.

(2) The Executive Engineer concerned with the National Highways Authority
(NHAI)/ National Highways and Infrastructure Development Corporation
(NHIDGL)/ Public Works Department after consultation with the contractors
carrying' out the highway development works, shall select the highway from the list
in the Collector's office near or cost-effective to the project site. The sites of such
water conservation work should be selected and the said work should be done free
of charge along with the quantity of secondary. minerals to be mined and the
proposal should be submitted to the concerned Collector. Also the Collector should
provide necessary co-operation at Gram Panchayat level in respect of the places
selected by the authority. Also they should be granted the necessary permits and
take action to coordinate them properly with the concerned Panchayat.

(3) After receiving the proposal from the National Highways Authority (NHAI)
National Highways and Infrastructure Development Corporation (NHIDCL) Public

(
I
i
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Works Department, the Collector shall excavate to the specified depth from the
water conservation work sites selected as above and only the specified quantity of
soiVsiltipumice/stone. Permission to remove should be given to National Highways
Authority. It should be clarified that if sand is available during excavation in the
said process, sand cannot be mined.

(4) Ai1 per the permission order received from the Collector, the enforcement
mechanism related to the water conservation work should enter into MoU with the
concerned fanners as well as the National Highways Authority (NHAI) I National
Highways and Infrastructure Development Corporation (NHIDCL I Public Works
Department) and take action for proper coordination of all concerned ..

(5) National Highways Authority (NHAI) National Highways and Infrastructure
Development Corporation .

'(NHIDCL} in MoU with Public Works Department primarily, Excavation of new
fields or removal of silt from existing fields, deepening of drains! widening,
desilting of drains/storage ponds/percolation ponds etc. will be the responsibility of
the concerned body to complete the permitted work in respect of water
conservation works. The said water conservancy work will be done by the
Contractor working on the concerned National Highway and he will transport the
seconc:iaty:'minerals (Bhati, Murum, Stone) from the excavation to the highway
project site at his own expense. Such subsidiary mineral shall not be sold or used
for any other purpose. If access road is not available from the excavation site to the
project site, it shall be the responsibility of the contractor to construct such access
road, subject to compliance with prevailing rules of Govt. regarding excavation
and transportation.

(6) In the presence of implementation mechanism and regional revenue staff
regarding water retention work, the said area should be measured and demarcated,
the contractor shall be obliged to excavate within the demarcated area. Excavation
outside the demarcated area will make the contractor liable to penal action.

(a) As the said minor mineral will be provided free of cost for the work of National
Highway, no transport license from the Revenue Department shall be required for
transportation of this minor mineral. However, in order to verify that this minor
mineral is being transported for the purpose of the said road work, traffic permits
for this purpose will be issued by the concerned executive i.e. National Highways.
Authority (NEAl) / National Highways and Infrastructure Development
Corporation (NHIDCL) Public Works Department. Such transport license should

...., ....
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include the place of minor mineral extraction, the place where the minor mineral is
used (cbainage of the national highway), the name of the concerned contractor, the
name, quantity, date and time of'the minor mineral to be transported. The transport
license should be kept with the vehicles and after unloading the secondary mineral
at the place of use, the said transport license should be seized and canceled by the
concerned executive engineer, the licenses issued by the enforcement system
should be deposited in the collector office.

(8) After the completion of water conservation works, the relevant revenue system.
should carry out excavation calculations before the representatives of National
Highways Authority NHAII National Highways and Infrastructure Development
Corporation (NHIDCL)! Public Works Department, concerned fanners,
representatives of enforcement agencies. If it is found that excavation is deeper
than the sanctioned depth and more than sanctioned, the action of the contractor
shall be brought to the notice in writing ofthe Field Engineers concerned with

.. National. Highways Authority·· (NHAI)-.National ..Highways ..and.Jnfrastructure
..... Development .Corporation (NHIDCLY Public :Works Department) for additional

minor .mineral excavation ... The . concerned .contractor .should be informed
.immediately about depositing the amount of increased ownership due to use to the
government within 30 days. As a special case, if the concerned contractor deposits
. the amount of proprietary money for additional mining/use of subordinate minerals
within 30 days, penal action should not be taken against him under Section 48 (7)
of. the Maharashtra Land Revenue Code, 1966. However, if the concerned
contractor does not deposit. the' amount due to 'the' government. within 30 days for
the additional mining/use of the subordinate mineral, the concerned contractor will
be liable to penal action as per ~e rules and policy of the government.

(9) How much secondary mineral has been used for highway work from water
conservation works. Usability certificate in this: regard should be obtained' from
concerned Executive Engineer of National Highways Authority (NHAI)! National
Highways and Infrastructure Development Corporation (NHIDCL) Public Works
Department.

(10) The procedure prescribed as per this Government Decision should also be
applied for the work of'Nagpur-Mumbai Samrudhi Highway.

2. As per the instructions issued as per this Government Decision, further action
should be taken regarding the works of National Highway Nagpur-Mumbai
Samruddhi Highway by National Highway Authority INHAJ?I National Highways

..,
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and Infrastructure Development Corporation (NHIDCL)I Public Works
Department.

3. This Government Decision vide Revenue and Forest Department Informal
Reference No.19-B dated 3/0112017, Planning Department Informal Reference No.
124/1434, dated 20105/2017 and Finance Department's Informal Reference
No.318/2017 /Expenditure-IS dt, 22/06/2017 is being issued with the consent of
those departments.

4. The said government decision has been made available on the website of
Maharashtra government www.nlaharas!ltra.gov.in and its reference number is
201711301129564026. This order is being digitally signed.

By order and in the name of the Governor of Maharashtra

Eknath Rajaram!
..' .::-~

Dawale

Copy To,

1) Hon. Secretary to the Governor, Raj Bhavan, Malabar Hill, Mumbai

2) Hon. Principal Secretary to Chief Minister, Ministry, Mumbai.

3) Hon. Special Executive Officer to the Minister (Revenue), Ministry, Mumbai.

4).Hon. Private Secretary to Minister of State (Water Resourcesl Water
Conservation), Ministry, Mumbai.

5) Hon. Private Secretary to Minister of State, (Revenue), Ministry, Bombay.

6)Hon. Private Secretary toMinister of State (Water Resources! Water
Conservation), Ministry, Mumbai,

7) AUHon. Minister/ Hon. Private Secretary to Minister of State, Mantralaya,
Mumbai.

8) Hon. Leader of Opposition, Vidhan Sabha/Legislative Council, Maharashtra
Legislature Secretariat, Mumbai, ' '

~.C ... e1b- ,I,
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9) All Honorable Members of Legislative Assembly, Members of Legislative .
Council and Members of Parliament.
10) National Highways Authority (NHAI)

11)National Highways and Infrastructure Development Corporation (NIIIDCL)

12) Public Works Department

13).upper Chief Secretary (Agricuiture), Department of Agriculture and Padum,
Ministry, Mumbai. '. .
14) Upper Chief Secretary (Relief and Rehabilitation), Department of Revenue and

. Forests, Ministry, Mumbai,

15)Principal Secretary (Revenue), Department of Revenue and Forests, Ministry,
~Umbm .
16) Commisionerate (Agriculture), Pune - 411001

17) All Divisional Commissioners,

18) Director (Soil Conservation), Commissionerate of Agriculture, P~e~411001.

21) Principal Chief Conservator of Forests and Director General, Social Forestry,
Maharashtra State, Pune.

22) Secretary surdur survey and development

23) Ground water survey and development.

:24) chief executive officer (Vasundhara PanIot Development.Pune)

25) Upper Chief Executive Officer, Vasundhara Watershed Development System,
~e. .

26) All Ministerial Departments, Ministry, Mumbai.

.~..
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J. M. MHATRE INFRA PVT. LTD.

Engineers & Contractors

CIN No.: U45202MH2010PTC199433

HEAD OFFICE: MnrkClI Ynrd, Plot No 49?, RAhAkar Nagar, PANVEL- 410 206, Dist. Raigad, Maharashtra.
TEL.: (022) 27451625/27460536/27459771-72-73-74-75. Fax: 27460537. E-mail: hopanvel@jmmipl.in • web: www.jmminfra.com

N. H. A. l. (PIU) DljULE
Inward No )-13-'1'-
Date :_~l.2...lz.c2'Z-
Filed in .' Sign.....

Ref.:JMMIPL/NHAI/Fag-Mah-Guj Bor/NH-6/2022-23/97f1-----'?(

T SE{B)0,

DGMffech) & Project Director,
National Highways Authority oflndia,
Project Implementation Unit-Dbule
Mangal Bungalow, Plot No.14, 15,& 16, ACCOUNT0
Mansaram Nagar, Near Circuit House, Ot; 0
Sakri Road, Dhule-424 002 --

. (Kind Attention: Sbri. A. R. yadav. PD NHAIPIU Dhule) ~ "~J-.-Y/
Sub: Balance work of 4-Laning of Fagne-Mah/Guj Border Section of NH-6 in State of Maharashtra from

Km 510+000 to Km 650+794 (140.794 Km) to be executed on EPC Mode under Bharatmala
Pariyojna- Application No. 96 of 2022 (WZ) before the National Green Tribunal Western Zone
Bench, Pune - Reg,

Date: 20.12.2022

SE (Sn)

Ref.: Your Letter No.NHAI/PIU-Dhule/JMM/2022-23/2344, Dtd. 16.12.2022.

Dear Sir,

With ref. to your letter cited above following is submitted for your kind information and further needful
please;
• Permission for extracting Murum from Gat No. 37 & Gat No. 62/1 of Nakane Pazar Talao is obtained from

Mining Authority vide Letters No. Listed below;

Quantity Amount of Amount of
Sr. Gat (10%)
No. No Letter No. Dated for Royalty DMFPaid.excavation Paid,Rs. Rs.
1 Sfl.j1Tt«/OT?I.~~/10 /2021 03.09.2021.........- 37 2100 1391000 0

...... 2 sn.j1Tt«/CJT?l~ jCfiIfct /03/2021 06.05.2022
~...' 3 37 lfl.j'litm/~.tfrci1G=IT /CfiTfQ /0~[2022 :W.05.2022 7900 474000

.. --~ ._.-. ..... ---~-. 4 62/1 ~/~/~[<fiTfcr/370/2022 03.01.2022 500 330600 30000 ~~',:

-_·5 62/1 ~ j1l'hg,ttRfftc,fCfiTfcr/43/2022 24.02.2022 500 330600 30000

."., 6 62/1 ~/~/~/~/58/2022 10.03.2022 500 330600 30000

.- 7 62/1 ~ /iJ1'ror/~/CfiIfct/80 /2022 24.03.2022 500 330600 30000-~·8 62/1 ~/./~~/76/2022 05.04.2022 500 330600 30000.. ._--------_ ......._._--_ 1-._--_ ........_.. _.._--------------- ....- ...----..,~.~..-- "" 9 62/1 ~j1l'hg/~~/82/2022 13,04.2022 500 330600 30000,.
~Cf;/~/q@Ic[<fiTfcr/88/2022-~10 :'62/1 27.04.2022 500 330600 30000

_.., ""11 62/1 ~/~,ttRfftc~/92/2022 09.05.2022 500 330600 30000--~12 62/1 ~jqipft« /~ jCfiTfct/100/2022 20.05.2022 500 330600 30000

...- 13 62/1 ~ ratmr,ttRfftc;q;Tfct /108/2022 27.05.2022 500 330600 30000
...... 14 62/1 ~frlhg/~/~/111/2022 .06.2022 500 330600 30000
~.. 15 62/1 ~ ~,ttRfftcjCfiTfct/113/2022 10.06.2022 500 330600 30000

(i\~J'MMIRl~, _SGS1. . age fJ
ISO45001:2818l

(i) (i\
<i-., .sG.sL ...._, .sGS).

ISO9001:2015 ISO 14001:2015
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16 62/1 ~/.~/q;Jfct/126/2022 21.07.2022 ........ 500 330600 30000
17 62/1 ~/~~~/133/2022 02.08.2022 •.... 500 330600 30000

~ 17000 6019400 894·000

~ 69,13,400

• Murum is extracted from the borrow area designated by Irrigation Department from Gat Nos. 37 & 62/1
only of Nakane Talao,

• Quantity of Murum permitted and extracted is as per the Royalty Paid for the designated Borrow Area
Only of Nakane Talao,

• We have not established any Stone Quarry, Mining / Crusher Plant near or at Nakane Talao and we are not
doing any Stone Crushing activity at Nakane Talao.

• A Jetter dated 10.01.2022 was issued by Assistant Engineer Class-ll, Sub Division No.1, Dhule of Irrigation
Department, to extract rnurum from Demarcated Area only inside from Nakane Talao. It is to mentioned
that, the temporary demarcation given by Irrigation Department at Borrow Area, Nakane Talao which was
erased durin~ Day by Day activity at Nakane Talao. Althou~h we were excavating the Murum from Nakano
Pond only and not from outside the pond. Accordingly, as per revised demarcation. the extraction was
continued and the Authorities have verified the activity on regular basis and concurred that, the
demarcated area was not deviated.

• From Gat No. 37 - Total Quantity Murum Approved
Quantity of Murum Extracted

• From Gat No. 62/1 - Total Quantity Murum Approved
Quantity of Murum Extracted

• Royalty Paid for Gat No. 37 & 62/1. = Rs. 60,19,400/-

- 10000 Brass.
- 10000 Brass.
- 7000 Brass.
- 7000 Brass.

} - 69.13.400/-
• DMFPaid for Gat No. 37 &62/1.:;; Rs. 8,94,000/-
• Contractor has extracted Murum from the Nakane Pazar Talao only from Gat No. 37 & 62/1 of village:

Morane Pra. Laling, Tehsil &Dist. Dhule.
• Further to the above facts, it is also to state that, for the Stone &Aggregate, required for Project Highway,

we have established our Quarries &·Crushers and also purchased the aggregate form various sources. The
details of Quarries and stone crushers is tabulated below;

Stone Quarry and Crusher locations_._-_ ..._........ .-._.

Sr. Location of Crusher Stone Quarry
No. Project Section Chainage/ Village! Tehsil&..ViIlage Tehsil DistrictLocation "').. Location District

..Km 517+400 - ~' I~···Section- 0 w1--' RHS i)..t\e,~ Saundane Dhule Dhule Babhulwadi Dhule
1 Km 510+000 to

Tejal StoneKm 524+800 .It Crusher Raver Dhule Dhule Raver Dhule

Section -I ... ""'. Anchale Mukti Dhule MuJttiAnchale Dhule
2 Km 524+800 to \ Dhule Ambika Stone Sindkheda,

Km 537+000 -
1-. Ambika Stone Sarve Sindkheda

- Sarve Dhule
Section - II _ Km 558+250 - . Sakri,3 Km 537+000 to .. Khandlay Sakri Dhule Khandlay
Km·607+000

. LHS Dhule

~~ Ir~. .~)}
/> * Page20f3*'Oan....~\
--=~
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J. M. MHATRE INFRA PVT. LTD.

Chincbpada

Km 632+900- Sawarat Plant Navapur,
RHS <t I-sawarat Navapur Nandurbar Nandurbar

.-...... NewSawrat

Men Talav
...... Shree Kailash Shree Kailash..... ....."._.- .._._---

Section - 1Il I-- [alaram [alaram
4· Km 607+000 to

Km650+791· - Swastik Swastik

- Mahakali Tapl, Mahakali Songadh,
Songadh Songadh Tap!,

BhumiStone Gujrat BhumiStone Gujrat
_R__ '__'''_ --..-.,..

,...-N.· Shree Natbji Shree Natbji
........._ .._
ee, Atik Metal AtikMetal

.,..,Gujrat Stone Gujrat Stone

In view of above, Documents of excavation of mining material, Royalty paid Statement, Receipts & Challans
etc. for Nakane Talao is enclosed herewith for your kind information and further needful please.

Thanking you and assuring you of our best services at all the time.

Encl.-
1. Contract Agreement Copy.
2. Application from Contractor.
3. Application forwarded by NHAIto Collector & Dist Magistrate, Dhule.
4. Necessary permits by Collector & Dist Magistrate, Dhule for Mining.
5. Royalty Paid Statement, Receipts &Challans.
6. MoRT&HCircular.
7. State Government Circular.
8. Permissions &Clearances of Stone Quarry and Crusher locations.

Copy to: The Team Leader, Mis. Theme Engineering Services Pvt. Ltd., Plot No. 11, MansaramNagar, Sakri
Road, Dhule Dist,Dhule- 424002,

Page 3 of3
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J. M. MHATRE INFRA PVT. LTD.

Engineers& Contractors
CIN No.: U45202MH2010PTC199433

HEAD OFFICE: Mflrkell Ynrd, Plot No 49? RAhl'lkarNagar. PANVEL - 410 206. Dis!. Raigad, Maharashtra.
TEL.: (022) 27451625/27460536/27459771-72-73-74-75. Fax: 27460537. E-mail: hopanvel@jmmipLin.web: www.jmminfra.com

Date:20.12.2022Ref.:JMMIPL/NHAI/Fa~-Mah-GujBar/NH-6/2022-23/9711- ."
T SE(B)0,

DGMffech) & Project Director,
National Highways Authority oflndia,
Project Implementation Unit-Dbule
MangaJBungalow,PlotNo.14,15,& 16, .
MansaramNagar,NearCircuitHouse,
SakriRoad,Dhule-424002

N. H. A. I. (PIU) DHULE
Inward No J-134l-
Date :. 2.-c lu: lz.c 2.'L-

Filed in ." Sign.
,

o
st 10(>\~!}[J
SE (en}

ACCOUNT0
oot.

Sub:

\.sf ".~_~(Kind Attention: Sbri, A, R,Yadav.PDNHAIPIU Dbule) is ~ "..\,J'-.~
Balancework of 4-Laningof Fagne-Mah/Guj Border Section of NH-6in State of Maharashtra from
Km 510+000 to Km 650+794 (140.794 Km) to be executed on EPCMode under Bharatmala
Pariyojna- Application No. 96 of 2022 (WZ) before the National Green Tribunal Western Zone
Bench, Pune •Reg,

Ref.: YourLetter No,NHAI/PIU-Dhule/JMM/2022-23/2344,Dtd.16.12.2022.
Dear Sir,

With ref. to your letter cited above following is submitted for your kind information and further needful
please;
• Permission for extracting Murumfrom GatNo.37 & GatNo.62/1 of Nakane Pazar Talao is obtained from

bMiningAuthorityvide Letters No.Listed elow;

Quantity Amount of Amount of
Sr. Gat (10%)
No. No Letter No., Dated for Royalty DMFPaid,excavation Paid,Rs. Rs.
1 sn.~/cffi:~r.~~/10/2021 03.09.2021_' 37 2100 1391000 0,. 2 sn.ratt'«/~.tRCflGiI' /Cfi1fct/03/2021 06.05.2022

~.' ,.- 3 37 ~.~/~.~/CfiT~/04[2022 zuus.aozz 7900 474000._ ,..- .. _ .... ---__ . 4 62/1 ~,fi!1'rnr/~~/370/2022 03.01.2022 500 330600 30000 'y-~-5 62/1 ~P~/~/CfiTfcI/43/2022 24.02,2022 500 330600 30000
.- 6 62/1 ~/~/~/Cfi1fct/58/2022 10.03.2022 500 330600 30000
.... ' 7 62/1 ~ /iI'fm'/~{ifiIfq/80 /2022 24.03.2022 500 330600 30000-1---8 62/1 ~/./~/'fi1fcl/76/2022 05.04.2022 500 330600 30000

~ .. w ._-- ...._, .. .---_._-_ ..._ ----.._._ ..

---- -- 9 62/1 ~~/~~/82/2022 13.04.2022 500 330600 30000
': '",'

~/dl'h:ijtT@lc~/88/2022-1--.10 :'62/1 27.04.2022 500 330600 30000- .....··11 62/1 ~,fi!1'rnr /q@fc,t'filfct/92/2022 09.05.2022 500 330600 30000
....- -'12 62/1 ~/./~/Cfi1fct/100/2022 20.05,2022 500 330600 30000_- 13 62/1 ~~/~~/108/2022 27.05.2022 500 330600 30000

,..-' 14 62/1 ~~/~/~/111/2022 .06.2022 500 330600 30000
r 15 62/1 Sfffiiifi~~/Cfilfct/113/2022 10.06.2022 500 330600 30000

.')r: ,
'J'.' I

!

---

-<6l ~J'M M I ~l-
'\, ,SGSL ~. age fJ

ISO45001:2018

(i).
"" .SOS!

ISO9001:2015

<6l
...., .&is).

ISO14001:2015
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J. M. MHATRE INFRA PVT. LTD.

16 62/1 ~/.~/~/126/2022 21.07.2022 _ •... 500 330600 30000
17 62/1 ~/.~jCfiJfct/133/2022 02.08.2022 ..'" 500 330600 30000

~ 17000 6019400 894000

11fU" 69,13,400

• Murum is extracted from the borrow area designated by Irrigation Department from Gat Nos. 37 & 62/1
only of Nakane Talao.

• Quantity of Murum permitted and extracted is as per the Royalty Paid for the designated Borrow Area
Only of Nakane Talao.

• We have not established any Stone Quarry, Mining / Crusher Plant near or at Nakane Talao and we are not
doing any Stone Crushing activity at Nakane Talao.

• A letter dated 10.01.2022 was issued by Assistant Engineer Class-Il, Sub Division No.1, Dhule of Irrigation
Department, to extract rnurum from Demarcated Mea only inside from Nakane Talao. It is to mentioned
that, the temporary demarcation given by Irrigation Department at Borrow Area, Nakane Talao which was
erased during Day by Day activity at Nakane Talao. Althou~h we were excavating the Murum from Nakano
Pond only and not from outside the pond. Accordingly, as per revised demarcation. the extraction was
continued and the Authorities have verified the activity on regular basis and concurred that, the
demarcated area was not deviated.

• From Gat No. 37 - Total Quantity Murum Approved - 10000 Brass.
Quantity of Murum Extracted -10000 Brass.

• From Gat No.62/1 - Total Quantity Murum Approved
Quantity ofMurum Extracted

• Royalty Paid for Gat No. 37 & 62/1.:;; Rs. 60,19,400/-

- 7000 Brass.
- 7000 Brass.

} - 69,13,400/-
• DMFPaid for Gat No. 37 & 62/1.:;; Rs. 8,94,000/-
• Contractor has extracted Murum from the Nakane Pazar Talao only from Gat No. 37 & 62/1 of village:

Morane Pra. Laling, Tehsil &Dist,Dhule.
• Further to the above facts, it is also to state that, for the Stone &Aggregate, required for Project Highway,

we have established our Quarries & Crushers and also purchased the aggregate form various sources. The
details of Quarries and stone crushers is tabulated below;

Stone Quarry and Crusher locations
_· •• __ ••• M •••••• . ._-

Sr. Location of Crusher Stone Quarry
No. Project Section Chainage/ Village/ Tehsil&

Location ~illage Tehsil District Location District
Km 517+400 - ~ 1;.1··

Dhule Babhulwadi DhuleSection - 0 ~" . .. ~~ Saundane Dhule
1 Km 510+000 to RHS I).tt;

Km524+800 ..11 Tejal Stone
Raver Dhule Dhule Raver DhuleCrusher -~ection -I ... _. Anchale Mukti Dhule Mu)<tiAnchale Dhule

2 Km 524+800 to \
Dhule Ambika Stone Sindkheda,

Km 537+000 - r Ambika Stone Sarve Sindkheda
- Sarve Dhule

Section - II
Km558+250 - Sakri,3 Km537+000 to·

_.
Khandlay Sakri Dhule Khandlay

Km607+000 LHS Dhule

~~ , S))~;. '* Page2 of3*,can\le'
--=--
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J. M. MHATRE INFRA PVT. LTD.

Chinchpada

Km 632+900- Sawarat Plant Navapur,~I-Sawarat Navapur NandurbarRHS NewSawrat Nandurbar_.....

Men Talav
~., Shree Kailash Shree Kailash

...~..........._._-
Section - III _. [alaram [alaram

4 Km 607+000 to
Km650+791· .. Swastik Swastik

- Mahakali Tapi, Mahakali Songadh,
Songadh Songadh Tapi,

Bhumi Stone Gujrat BhumiStone Gujrat
---'-.- -.-

,..... ~.' Shree Natbji Shree Nathji
......_ .._-

'''- Atik Metal AtikMetal

.,'-< Gujrat Stone Gujrat Stone

In view of above, Documents of excavation of mining material, Royalty paid Statement, Receipts & Challans
etc. for Nakane Talao is enclosed herewith for your kind information and further needful please.

Thanking you and assuring you of our best services at all the time.

Yours truly,

Encl.-
1. Contract Agreement Copy.
2. Application from Contractor.
3. Application forwarded by NHAIto Collector &Dist Magistrate, Dhule.
4. Necessary permits by Collector &Dist Magistrate, Dhule for Mining.
S. Royalty Paid Statement, Receipts & Challans.
6. MoRT&HCircular.
7. State Government Circular.
8. Permissions &Clearances of Stone Quarry and Crusher locations.

Copy to: The Team Leader, Mis. Theme Engineering Services Pvt. Ltd., Plot No. 11, Mansaram Nagar, Sakri
Road, Dhule Dist Dhule- 424002,

Page 3 of3
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CHAU_AN
MTR F!:'TTrlNumop.r-6

MHO(){l161323202122E BA~COOE ;lIl)llIliItFllllllllllllllilIUII;m IIiIllil Date 24/11/2021-14:58:06

Revenue DePGrtment ,

Mineral Ccncession Fees, Ra:es Jl,n~ ~- - -Ii TAX l;-~ AN ,•• :'0"/)
Receipts trom Mi:JO'Minc:ral ;::u!(,~1'1 F;\J,"; ','';1: , _

Payer Details

---- --_--....__._-_._----+-------------------1
II-Off__ Ice_._N_ZI_m_e__ T_AH_S_I_LD_A_R_D_H_U_L_E .,' F:.:!; ~J".ll'"
~LocatIon OHUlE

J M MAHA'iKE INFRA PTIVATE UMITED

---.------,--------~--------------l
: FiatJOIc,cK No.~--------------------~------.~

Arn.:lunl In R~_:Pr<orr.is<!s{3uildir.gAccount Head Details

330600.00 Road/Street

Year 2021~2022 One Time i SAtiKAR NAGAR PANVEl

TcwniCity/Di:mict

0853013901 Fees and Royalties

;Area/Locality Dhule

Total

Amoun1ln Three Lakh Thirty Thousand SiXHundred Rupees Only

3,30.600.00 Words

Payment Details BANKOF BARODA FOR USE IN RECEMNG BANK

ChequelDD No.

Bank-Branch BANK OF BARODA

Cheque-DD Details Bank CJN Ref_No.

Name of Bank

Name of Branch
ScroJJNo_ • Date Not Verified with SaoJJ

Department 10 : 17823
Mobile No. ;' 9730005555

:'--':

Page 111 Print Oate 24-11-202103:00;04
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CHALLAN

MTR Form Number-6

MH009861924202122E I BARCODE 11111l1li1111111111111111111111111111111111111111 1 Date 0811212021-17:34:321Form10. GRN

TAX10/TAN (If Any) 13031

Office Name TAHSILDARDHULE Full Name

Location DHULE !
-- ., -i

,,
I

I
1

j

Year 2021-2022OneTIme FlaUBlockNo. SAHKAR NAGAR PANVEL

Account HeadDetails AmountIn Rs. Premises/Building

0853013901 FeesandRoyalties 330600.00Road/Street

c ,',_ ,-r·~----------------------4-----~
Town/City/District

AreafLocallty Dhule

PIN I I I I 1 1
'.. :" ;c. : :'" " ..., Remarks(If Any).. ..

,: ~:~~'(f";,.7 ~~:'T7""b~~anh\~1i~f'~'~:W'~216::~~r~~e PL Gui No 6211

BrassMurumRoyalty

j
NakaneTalav 500! ~

I,
i ,

I~
Ir- ~ -r ~ .- ~i~

'..''_
,:,r~

(

Amount In ThreeLakhThirtyThousandSixHundredRupeesOply
(

Total 3,30,600,00Words
(

PaymentDetails BANKOFBARODA FORUSEIN RECEIVINGBANK

Cheque-DODetails

NotVerifiedwithRBI ,

BankCIN Ref.No. 020039420211208012101265196111

BankDate RBIDate 0811212021,17:35:56ChequefOONo.

Nameof Bank Bank-Branch BANKOFBARODA
r-----~------~~--------~----~--------~------------------~'
Nameof Branch ScrollNo.., Date NotVerifiedwithScroll~ ~~ ~ L- ~ J,

9730005555DepartmentIq :22106 MobileNo.:

Page 111 Print Date08·12·202105:40:24

- - -------------------------------------------------------------------------~~
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TransactionDate: 2021/08/12 05:45PM DemandNo.: ON/12lIG/l

Billing Name: J M MAHATREINFRAPTlVATE Transaction No. : 110354249138UMlTED

Bank reference No. : 1282146633BillingAddress: SAHKARNAGARPANVEL

OrderStatus: SuccessBillingCity: Dhule

PaymentMode: Net BankingBillingState: Maharashtra

Currency: INRBillingZip: 425404

Amount: 38260.00t"""-. , Billing Country : India
\._.. \,-"",

BillingContactNo. : 9730005555

- ..._._-._.__ ._----------------_.-_._ .....__ .__ ._-_ ..•-.-._

• Payment Successful
Your P~ent has been processed' Detaus 01transactions are included below

hl1ps:l!m.h.kh.niJ.mah.l1Ishtr•. g.~lnIP.ym.ntR•• p.n.e.l.px

@
142

1/1
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CHALLAN
MTR Fonn Number-6

.,

Depai'tment Revenue Department

GRN MH010727139202122E B~RCOOE 1111111n 1111111111111110111111111111111111111 Date 27/1212021-15:31 :16

Mineral Concession Fees, Rates And Royalhes

., , .ryP!! of Payment Receipts frol1) Minor Mineral Rules in Rural Area

Peyer Details

Amount In Rs. Premises/Building

330600,01)Road/Street

TAIiSILDAR DHULE

OHULE

, ;2021.202~ One Tlme

08530'13901 ",Fees and Royaltles

'. ,
'" , , ,AccOunt-H •• a Details

TAX It' • TAN (If Any) 13031

PAN No,llI Applicable, AACCJ2959l

Office Name J M MAHATRE INFRA PTIVATE LIMITEDFull Name

Location

SAHKAR NAGAR PANVELFlflUBlock No,Year

Area/Locality Ohule

Town/City/District

IljJtmi!rldllci;r81~O:~fm2':"8'Filiiitir:le'KUridalne'Mouje Morane PL Gut

-1 "' '

..-"

Mobile No,:

Page 111

f

t

Print Date 27·12·202103:33:29
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...r- ----------- ---_------_ ---_------- -

Payment Successful
YourPayment NS beenprocessedI o..IIsof tranMctlons are indudeclbelow

- I

TransactionDate: 27/12/2021 15:37:54

BillingName: J MMAI:IATREINFRAPnVATE
UMITEO

:1 BillingAddress: SAHKARNAGARPANVEL
_1

J BillingCity: Dhule
~

BillingState: Maharashtra

BillingZip: 425404 _

e· Billing,(p\mtry : rndia

BillingContact No. : 9730005555

BillingEmail: -, '!1mrproject,sifh~le.gmilll.com
»: -."

Demand No.: ON/15132/l

TransactionNo. : 110370063912

Bankreference No. : 1284520433

Order Status : Success

PaymentMode: Net Banking

Currency: INR

Amount: 38260.00

I, ..::~~~fsl't('f:..
....{:.~

, :.:". ;.', ':-..

'-.,:'--.-
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• CHALLAH
MTR Form Number-6

GRN MH011455079202122E lBARCODE IIIW IIIIIIUIIIII 11181111111111111 MIl 0111 I Date 1010112022.17:47:261 Form 10

Department Revenue Department
Paye, Details

Minerat Concession Fees, Rates And Royallies TAX 10 I TAN (If Any) 13031

Type of Payment Receipts from Minor Minerai Rules in Rural Area
PANNo.(" Applicable) AACCJ2959l

0ffIc;e Name TAHSILDAR DHULE Full Name J M MAHATRE INFRA PTIVATE LIMIT-ED

Location DHULE

Year 2021-2022 One Time Flat/Block No. SAHKAR NAGAR PANVEL

Account Head Details Amount In Rs, Premises/Building

0853013901 Fees and Royalties 330600,00 Road/Street

Area/Locality Dhule

Town/City/District

PIN I I I I I I
Remarks (If Any)

Demand Note No,: 17475. 6 Fagne 10Kundane Mouje Morane Pr.L Gut No,

62/1 Nakane Talav 50

Amount In Three Lakh ThirtyThousand Six Hundred Rupees Only

Total
3,30,600,00 Words

Payment Details BANK OF BARODA
FOR USE IN RECEIVING BANK

Cheque-DO Details BankelN Ref, No, O200aB42022011oo2063 1269479914

Cheque/DO No.
Bank Date RBI Date 10/0112022-17:48:34 Not Verified with RBI

Name of Bank
Bank-Branch BANK OF BARODA

Name of Branch
Scroll No. , Date Nol VeriNed with Scroll

Mobile No.: 9730005555
DepartrnenllD : 33509

Page 111
Print Date 10-01.2022 05:50:36
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Payment Successful
YourPlI)'IIIeIlthas been prO(essed! Details cI transactions are -included below

TransactionDate: 2022/10/0105:58PM

BillingName: J M MAHATREINFRAPllVATE
UMITED

BillingAddress: SAHKARNAGAR PANVEl

BillingCity: Dhule

BillingState: Maharashtra

BillingZip: 425404

BillingCountry: India

BillingContact No. : 9730005S55

BillingEmail: mmrprojedsdhule@gmil.com

164

Demand No.: DN/17475/1

TransactionNo. : 111383938554

BankreferenceNo. : 1286430302

Order Status: Success

PaymentMode: Net Banking

Currency: INR

Amount: 38260.00
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CHAlLAN

MTRfonn Number-6

!UN ~14267701202122E IBARCODE 11...... ' ....... 1111. IOat. 08l03l2022.17:28:581Fonn ID

OtpIItll..m R8\I8fIUe Department Payer Details

MneraI Concession Fees, Rates And Royalties
!TAX 101 TAM fIIAny) 13031

IT",.01Parmant Receipts from Minor Mineral Rules in Rural Alea

PM Mo.(.Applicable} AACCJ2959L

lOMe...... TAKSIt-DAR DHULE FuBMam. J M MAHATRE INFRA PTIVATE LIMITED

._,..- OHULE

YAl' 2021·2022One Time AatlBlock No. SAHKAR NAGAR PANVEL

AecIOum HeadDetails Amount hiR•• PremiMoslBuilding

:0853013901 Fees and Royalties 330600_00 RoadtSIinlet

I.a.•• oil """,if, Dhule-.,

-. ._
tPIN 1 1 1 1 I Jc_
Remark3- (ItAn1)

DN.:278193.Gut No Ei2Jl Naltane Talav Murum royalty 500 Brass- I,:
,

--

Amoontln Three L3kt1Thirty Thousand Six Hundred Rupees Only

T.. 3,30.600.00 iWords

DeIaiIs BANK OF BARODA fOR USE IN RECEMNG BANK~.~

!Ref.No. ,,49-. 12n144a22
;0'Cheque-DO Details 8aI1!tCIN
t

I.... No. BankOale RBIOate 0810312022-17:30:25 NotVer.ilied Vt1iItt RI '

IName of Bank ID ~,,_.., BANK OF BARODAI-'''~~''-
Ee.

IName at Branch Stroll No. , Date Not Verified with Scroll

~t 10: 5.1Sti4 Mobile No_:

I

Pront Date 08·03·20.'2 05:33:J.4
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l. Payment succ~I---·-----··· -·-~-··--·····----·41
___. .._:::::_:s~"proc~DetIokof~ions.rei!\ctudedbelow __.__..... _._._._._ .._' I

o.nandNo.:Transaction Date :

8iRing Name: Jilt MAKMRf INfRA PlNATi
I.IMI'HD

Transaction No. ; 1l14.J7Q92271

Banl: refefel"lce No. : 12~~

Older Status: Swaess

Payment Mode; Net Banlift!J

CUffenC)': INR

Amount: 382&1.610

Billing Address: WtKAR NAGAlR PMIVB.

Billing City : llhuteIe

Billing State: MahaIasNra

Biling Zip : 4254M

BiDing Country: ...

8iIing Email ; __ ~gnailCOlft

'--------------------------- -•._.-._.- -' - ----------._-- -----------_ .._- _)
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GRM MHQ14997801202122E IBARCODE 11•• U........ Ultf ••• UII.. IDate 2210312022-11:05:331Fonn ID

DeparaaMlf1t Revenue Department I Payer Details f

M"meralConcession Fees. Rates And Royalties
TAX 10/ TAN (If Anyl113031 1

Type of Payment Recetpts from Minor Mineral Rules In Rural Area i
IPAN NO.(1fApplicablel AACCJ2959L

0IIIce""_ TAHSIlDAR DHULE Full Name J M MAHATRE INFRA PTIVATE LIMITED
I
IlocaCIon DHUlE i

V.." 2021-2022 One Time FlatiBlock No. SAHKAR NAGAR PANVEL 1
Account Head Details Amount In Rs. PremiseslSuliding

0853013901 Fees and Royalties 330600.00 Road/Street

ArealLoeaIlty Dhule I
TowniCitylDistriet

PIN 1 I I I I I
Remarks (If Any)

00:29988. Fagne to Kundane Mouje Morane G No. 62/1 Naicane Talav

500 Brass M

Amount In Three lakh Tnirty Thousand Six HlIfft-.ed Rupees Only

ToGII 3.30.600.00 WOlds

~Deb_ BANK OF BARODA FOR USE IN RECEIVING BANK

Cheque-DO Details BankCIN Ref. No. 02003942022032200425 1279020946

ChequeIOO No. Bank Date RSIDa!e 22103/2022-11:09;42 Not Verified with RBI

Name of Bank Bank·Branch BANK OF BARODA

Name 01Brand! ScroNNo. , Date Not Verified with Scroll

-

"

[)epaItmImt 10 . 5642~

__'~~:~__~.!,!i'::+~·~. _""...; ..;.'_._'::-',;;.•• __ ...;;;;,~ .."..,...;;.;..._~_~----

®
1

CHALLAH
MTR Form Number-6

Mobile No. : 973000555;,

Print Date 22·0:;·2022 1~:09:53
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Iirr:..._•...__p_.,.ayment Successf~I-'--'-----'-'--'-'---... --. -"-I ~ Your Payment has been processed! Details of tr,nslCtions .fe inclUded below

. -_-_. -~.- ---- .._-_. ------------

~.

•._
•••... _......
•..
.a
~

.a
~

•-
~

"3
'3
~.,
~

~

~

~.,
~

~

;,
'~

~

';)

22/03/2022 11:20:06 Demand No. : DN/29988/1Transaction Date:

J M MAHATRE INFRA PTIVATE
UMITED

Transaction No.. 111449034787BillingName'

lank reference No. : 1295969759
BillingAddress : SAHKARNAGAR PANVEL

Oilier Status. Success
BillingCity: Dhule

Net Banking
BillingState: Maharashtra

CII(renty : fNR
Billing Zip:

Amount: 38260.00
Billing Countty : India

Billing Contad No. : !J73000SSSS

Billing Email : mmrprojectsdhule@gmail.com

_._-._---_ -_._---- ---_-_._. - ".-

@
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CHALLAN

MTR Form Number-8

~ MHOl6005252202122E IBARCODe 11.II.IIII11II1IUIII ••• IIIIII. IDale 31103I2022.,7:50:101Fonn 10

Department Revenue Department Pay'" Details

Minerai Concession Fees, Rates And Rovalties TAX 10 I TAN (If Any) 13031
T)1p8 of Payment Receipts from Minor Mineral Rules inRural Area

PAN No.(I' Applicable) AACCJ29591

CffteeHame TAHSILDAR DHULE Full Name J M MAHA TRE INFRA PTlVATE LIMITED

location DHULE

Year 2021·2022 One TIme Flat/Block No. SAHKAR NAGAR PAHVEL

I Account Head Details Amount In Rs. Premises/Building

0853013901 Fees and Royalties 330600.00 Road/Street

Area/Locality Dhule

Tor.vnIClty/Distrlct

PIN I T I ( I I
.. Remark. (If Any)

DN:31944, 06 Fagne to Kundane Mauje MoraIIe Pl.G.lf No. eoi11(NaIcane

Talav) 5

Amount'n Three UIkh Thirty Thousand Six Hoodr.ed~ Only

Total 3.30.00100 Words

p.syanent Details BANK OF BARODA FOR USE IN RECBVING 8ANt(

Cheque-DO Details Bank CIN Ref. No. 02003942022033103522 1~

Cl'Ieq.IeIDD No. Bank Date RBI Date 3110312022·17:50:59 Hd~'lllithRBI

Name of Bank Bank·Branch - BANK OF BARODA

Name of Branch Scroll No. , Date Not Verifiedwith Saol

lla,:;artment 10 : 60754 MobiIeNa. :

" "'''''-''--------------
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Transaction Date: 31/03/2022 18:00:32 DemilndNo. : DN/3194412

Transaction No.. nWS8190479

8anIt refe"etla No.. 1297-457175

Order Slatus : Success

PayI'YlEmt MOOe . Met Banking

Currency : INR

Amount: 38260.00

...
,...
,...

C

C.

C.

C

~

C
._ .• _.__.i

C

c.

~.

~

~.

C'.

c
C

~

~

~

.;

C

~'

C

~

~.

lei .- I,~
c- li

Billing Name: J M MAHATRE INFRA PTIVATE
UMITED

Billing Address: SAHICARNAGAR PANVEL

Billing City : Dhule

Billing 5tate : Maharashtra

Billing Zip : 42540-4

Billing Country: India

Billing ContactNo. ; mooossss

Billing Email: mrmprojectsdhule@gmaiLcom

-----_._----_. __ ._-- _.. -----_._ .. -_... -- --------
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MTR Form Number-6

GRN MH~~3E IBARCODE 111I181U11II1I1II1II1II101I.IIIIIIIIU IDate 13104/2022-11:28:02Ifonn 10

Department Revenue Department Payer Details

Minerai Concession Fees, Rates And Royalties TAX 10 / TAN (If Any) 13031IType of Payment Receipts from Minor Mineral Rules in Rural Area
PAN No.(1t Applicable) AACCJ2959L

OffIce Name TAHSllDAR DHULE Full Name J M MAHATRE INFRAPTIVATE LIMITED-
Location DHULE

Year 2022-2023 One TIme Flat/Block No. SAHKAR NAGAR PANVEL

Account Head Details Amount In Rs. PremiseS/Building

0853013901 Fees and Royalties 330600.00 Road/Street

Area/Locality Dhule
I

I
Town/City/District I

I

PIN I I I I I I
Remarks (If Any)

DN:32921, NH NO.6 Fagne to Kundane Mouje Me'ane PL Gut No. 62/1

(Nakane Ta

Amount In Three Lakh Thirty Thousand Six Hundred Rupees Only

Total 3,30,600.00 Words

Payment Details BANK OF BARODA FOR use IN RECEIVING BANK

f Cheque-DO Details BankCIN Ref. No, 02003942022041300375 1282204374

ChequelOO No. Bank Date RBI Date 13104/2022-11:29:07 Not Verified with RBI

Name of Bank Bank-Branch IBANK OF BARODA

Name of Branch ScroDNo. , Date 'j Not Verified with Scroll
.

I

,
c

c
c

,-.
c

c
c,

c

Department 10 : 62751 Mobile No.: 9730005555

Page 1/',1 Print Date 13-04.20221'1:3,1:31

------------------------------------------ ~~
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Transaction Date: 13/041202211:37:09 DeRtand No. : DN/32921/1

Billing Name: J M MAHATRE INFRA PTIVATE
UMITED

Transaction No .. 1114704m53

8anIc referenceNo. : 1299152607
Billing Address : SAHI(AR NAGAR PANVEL

0I'der Status : Success
Bifting City: Doole

PaIyment Mode. Net Banking
Billing State: Maharashtra

Currency : INR
BiltingZIp: 425404

Amount: 38260.00
BillingCountry: India

BiRing Contact No. : 9730005555

Billing Email: mmrprojectsdhuleOgmailcom

----- ...---- - --------. -----------

------.....-
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':t; 218.~ CHALLAN.

MTRForm Number-6

GRN MH000974742202223E IBARCODE II III IH1111111111 IUIIIIIIOIIIIIIIIUIIIIII r Date 2510412022-15:25:211Fonn 10

Department RevenueDepartment PayerDetails

Mineral ConcessionFees, Rates And Royalties TAX 10/ TAN(If Any) 13031
Type of Payment Receipts fromMinor Minerai Rules in RuralArea.

PANNo.(1tApplicable) AACCJ2959L

OffIce Name TAHSILDARDHULE Full Name J MMAHATRE INFRA PTIVATEi..IMITED.
Location DHULE I
Year 2022-2023 One TIme Flat/Block No. SAHKAR NAGAR PANVEL

I Account Head Details Amount In Rs• Premises/Building

0853013901 Fees and Royalties 330600.00 Road/Street

Area/Locality Dhula

Town/City/District

PIN I I I I I I
Remarks (If Any)

DN:33996, No. 6 Fagne to Kundane Mouje Morane PL Gut No. 6211

NakaneTalav

Amount In Three L~khThirty ThousandSix HundredRupeesOnly

Total 3.30.600.00 Words

Payment Details BANKOF BARODA FOR USE IN RECEIVINGBANK.
Cheque..()ODetails BankCIN Ref.No. 02003942022042500769 1283737073

Cheque/DONo. BankDate RBIDate '5/0412022-15:27:01 Not Vcrifiea with RBI

Nameof Bank Bank-Branch BANK OF BARODA

Nameof Branch Scroll No. , Date Not Verified with Scroll
-......,.,.,....

flfIpMmenl 10 : 64693 Mobile No.: B730005555

Print Cate 25·0';·2(12; 03:2~:CO

-
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TransactionDate : 25/0412022 15:30:.... Demand No.: DN/33996/1

TransactionNo. : 111482652096

BankreferenceNo. : 1300686620

Order Status: Success

PaymentMode: Net8anldng

Currency : INR

Amount: 38260.00

Billing Name: J M MAHATRE INFRA PTlVATE
UMITED

Billing Address: SAHICARNAGAR PANVEL

Billing City : Dhule

Billing State: Maharashtra

Billing Zip : 42S404

Billing Country: India

Billing Contact No. : 9730005555

Billing Email: mmrprojectsdhuleOgmail.com

-_. ------------------ -_ --- -- ---- ._--------- -.-~;
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~

~

,
C

C

C

\.

..

",
..

"
C

,
t

t
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CHALLAN

MTR Form Number-6

,
,

GRN MHOO1535135202223E IBARCODe 1IIIIIIIIIIIIIIIIIIIIIIInlll.IIIMIIIIlI I Date 06105.'2022.14:30:531 Form 10

Department Revenue Department I Payer Details

Mineral Concession Fees, Rates And Royalties TAX 10/ TAN (If Any) 13031

Type of Payment Receipts from MinorMinerai Rules in Rural Area
PANNo.(lf Applicable) AACCJ2959L

OffIce Name TAHSILDAR OHULE Full Name J M MAHATRE INFRA PTIVATE LIMITED

Location DHUlE
i

I
Year 2022·2023 One TIme Flat/Block No. SAHKAR NAGAR PANVEL

Account Head DetIII Amount In Rs. Premises/Bu ildlng

0853013901 Fees and Royaltles 330600.00 Road/Street

Area/Locality Dhule

Town/City/District

I I 1 I I I IiPIN
Remarks (If Any)

DN:35165, Mouje Morane PL Gut no. 62/1 Nakane Talav 500 Brass

Murum Royalty.

Amount In Three Lakr. Thirty Thousand Six Hundred Rupees Only

Total 3.30,600.00 Words I

Payment Details BANK OF BARODA FOR USE IN RECEIVING BANK

I
I

Cheque-OO Details Sank CIN Ref. No. 0200~942022050600726 1285316986

Cheque/DO No. 8ank Date RBI Date 06/05'2022-14:31 :53 Not Verified with RBI

Name of Bank I Bank-Branch BANI( OF BARODA
i

IName of Branch Scroll No. Dale Not Verified with Scroll

,
,
(

(

(,,
,
,
,

Department 10 : 67435 Mobile Nc 9730005555

,
?r:nt Oate 06-05-202202:33:17

382
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..
a.: _pa_y_m_e_nt_SuccessfUIV YourPayment has been processeql Details of transactions are Included below

~..... ,_---_ ...----

transaction Date: 2022/06/05 02:36 PM

Billing Name' J M MAHATRE INFRA PTlVATE
LIMITED

Billing Address: SAHKAR NAGAR PANVEL

Billing City: Dhule

Billing 5tate : Maharashtra

Billing Zip: 425404

Billing Country : India

Billing Contact No. : 9730005555

Billing Email: mmrprojectsdhule@gmaiLcom

-_------_---

--------

Demand No.:

TransactionNo.

BankreferenceNo. :

Order Status:

Payment Mode:

Currency:

Amount:

DN/35165"

111495458795

1302265605

Success

Net Banking

INR

38260.00

.., -¥~"-..,.".--------
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... CHALLAH
MTR Form Number-6

GRN MH002119031202223E IBARCODE 111I1I_lnllllllllllll_llIl. 1 Date 20105/2022-11:12:561Form 10

Department Revenue Department Payer Details

Minerai Concession Fees. Rates And Royalties TAX ID ITAN (IfAny) 13031
Type of Payment Receipts from Minor Mineral Rules in Rural Area

PAN ...._ Applicable) MCCJ2959L

OffIce Name TAHSllDAR DHUlE Full'" J MMAHATRE INFRA PTIVATE LIMITED

location DHUlE

IYear 2022-2023 One TIme FIatlBIocIc No. SAHKAR NAGAR PANVEL

Account Head Details Amount In Rs• Premise8lElundlng

0853013901 Fees and Royalties 330600.00 RoadISlnIet

AreafLocality Ohule
,.

TownfCltylOlstrict

PIN 1 l I I I I
Remartcs (If Any)

DN:36580. 6 Fagne to Kundane Mouje Morane Pl Gut No. 6211 Nakane

Tatav .

Amount In Three Lakh Thirty Thousand Six Hundred Rupees Only

Total 3.30.600.00 wonts

Payment Details BANK OF BARODA FOR USE IN RECEIVING BANK

Cheque-DD Details BankClN Ref. No. 02003942022052000275 1267217434

Cheque/DO No. Bank Date RBI Date 20/05/2022-11:14:52 Not Verified with RBI

Name of Bank Bank-Branch j BANK OF BARODA
I

Name of Branch S<roIINo•• Date Not Verified with Scroll

Department 10 : 70115 Mobile No. : 9730005555

Print Date 20-O5-21122 11 :15:03

384
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--------- -------

Payment Successful
YourPaymenthas been processed! Details of tl1lOsactlOnsare Included below

-_._-_._------ ....._----_--- ._--_.--

Transaction Date : 20/05/2022 11:18:48 OemandNo.: DN/3658011

Billing Name: J M MAHATRE INFRA PTIVATE
UMfT£D

Transaction No__ 111509552061

Bank reference No.: 1304165517
SAHKAR NAGAR PANVELBilling Address :

Order Status : Success

Billing City: Dhule
Payment Mode: Net Banking

MaharashtraBilling State:
Currency : INR

..25404Billing Zip:
Amount: 38260.00

BillingCountry: India

Billing Contact No. : 9730005555

Billing Email: mmrprojectsdhule@gmail.com

-_---- -------------.------- .---.-_-- ..--~'-.-' , -..• ------ -_. -
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CHALLAN

MTR Form Number-6

GRN MH002423361202223E IBARCODE n 11111011111111110111 UIIIII 111111111111111 III I Date
26/05/2022.15:58:071 Forr~~_-----

-

Department Revenue Dopartment
Payer Details

- - --- - ..

Minerai Concession Fees, Rates And Royalties TAX ID I TAN (If Any) 13031

Type of Payment
Receipts from Minor MineraI Rules in Rural Area

--IPAN No.(lf Applicable)

_.-- - _ .

AACCJ2959L
.--.-.--..

Office Name TAHSILDAR DHULE
Full Name J M MAHr~ TRE INFRJI. ?T, /.\Tr I :MITFD

Location DHULE - --

Year 2022-'2023 One Time
FlaUBlock No. ISAHKAR NAGAR PANVEL

Amount In Rs-i Premises/Building
1

Account Head Details _

0853013901 Fees and Royalties 330600.00 Road/Street
C

Area/Locality Dhule c
I
I

, Town/City/District ! C
I

IPIN T -r i i
~

I

_._
.....J,....,_ •• .- ..

IRemarks (If Any) C
DN:37210, Mauje morane Nakane talav 500 brass murum royall,

ot- I
C

li- I (;,;

I I
c

I \ Amount In

.--
Three Lakh Thirty Thousand SixHundred"?c;oe8s Or'

l- I 3,30,600.00 IWordsITotal ~

Payment Details BANK OF BARODA I FOR USE IN RECEIVING BANK C

Cheque-DO Details IBank CIN Ref. No. 02003942022052601047 128B011705 C
IBank Dale

-
Cheque/DO No.

RBI Date 26/05/2022-15:59: 16 1Not venflPc 'N1U1

I IBank-Branch C
\ Name of Bank

BANK OF BARODA

I

r ; Scroll No. , Date
, ---c

: Name of Branch
I :'-!C!V ·::~if!edWith S :~Ort

<

c

c

MobiieNo
Department ID: 71726

c

P9Je 1/1 Pnnt Oat€'26·. '.-20;;! ~
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/e pa_y_.m_e_n_t_s_u_c_ce_s_sf_U_I._. ..Your f'IIymenthas beenProcessed! Details of transilctions a~e_inclUdedbelow

--_._-_ .. _ ..._--_ ---..-.~. -.-._.---------_ . ... -._ - -----
Transaaion Date: 26/05/2022 16:03:33 Demand No.: DN/37210/1
BillingName: J M MAHATREINFRApriVATE Transaction No_: 111515613367LIMITED

Sank reference No. : 1304960952Silling Address; SAHKARNAGARPANVEl-

Order Status: SuccessBillingCity; Dhule

Payment Mode: Net BankingBillingState: Maharashtra

Currency : INRBiKing Zip: 425404

Amount: 38260.00Billing Country : India

BillingContact No. : 9730005555

Bitling Email; mmrprojectsdhule@gmail.cORl

-------------------------------------------
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CHALLAH

MTR Form Number-6

GRN MHOO28668T4202223E tBARCODe 11.111IIU1I811111111IH... 11111I1I IDate 04/0612022·11 :33:161 Form 10 1
Department Revenue Department: .Payer Details i

. - . ,
Minerai Concession Fees, Rates And Royalties

TAX 10 ITAN (IfAny) 13031
Type of Payment ReceIpts fi'om MInor Mineral Rules In Rural Area !.. .-

PAN No.CIfApplicable) MCCJ2959L

Office Name TAHSILDAR DHULE Full Name J M MAHATRE INFRA PTIVATE LIMITED

Location DHULE . ._..-
Year 2022-2023 One TIme Flat/Block No. SAHKAR NAGAR PNIVEL ,

Account HeadDetail • Amount In Rs. PremlsesfBuildlng

,0853013901 Fees and Royalties 330600.00 RoacllStreet

AreaILocality Dhule

Town/City/District,

I I r r :---y---
PIN

I 1 .
.' Remarks (If Any)

,
DN:38214, No. 6 Fagne to Kundane Maoje Morane Pl Gld Nc ;.!':! .<to

Nakane Talav

j
!

-
Amount In Three Lakh Thirty Thousand Six HunOredRupees Only ,..

Total 3,30,600.00 Words

Payment Details BANK OF BARODA FOR use IN RECEIVING BANK ,
Cheque.{)D Details BankCIN Ref. No. 02003942022060400235 1269108982

~...~.---....~Cheque/DO No. Bank Date RBI Date 04/06/2022.11.35:45 NO! Ve~JiieU "I'm elf'
.

!Name of Bank ISank·Branch BANK OF 8ARODA

iName of Branch IScroll No.• Dale i Not Verif:ed w;(h Scroll! --..---.-~-Department 10 ; 73430
Mobile N.. 9730005S:=-:

Print Date O~·Q5·, L:

388
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,------------------------------------------------------------------------ ~,-----------------~--------------------------------------~------,.~~-- _---

Paym~ntSuccessful
'IWI'PayIMnt hIS been protISScd! DetJitsof transactions are IndudedbekM

a ~

c.
c.
c.
L

C

C

C

C

• ._------_._- --_.----._---------
..~----.--

Transaction Date:
2022/04/0611:37 AM

OemandNo.: ON/38214/1

BillingName:
J M MAHATREINFRA pnVATE

Transaction No. : ,',524837010

UMITEO Bank reference No. : 1306056685

BillingAddress :
SAHKAA NAGAR pANVEL Order Status: Success

Billingaty: Ohu'e payment Mode: Net Banking

BillingState: Maharashtra Currency: INR

anlingZlp: 425404 Amount: 38260.00

!lilting eountry : ,nella

BlmngContact No. : 9730005555

.Billing Email: .
rnmrprojectsdhule@gmail.COm

....

c

---- ...----

.,-'

-,

-
'.I

"

A
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CHALLAN

MTR Form Number-6

IBARCODE 1111101011111nllnllllllllllllllllllllllll~I Date 10106/2022·15:25: 541 Form 10

.-

GRN MHOO3195828202223E

Department Revenue Department
Payer Details

- .---

Minerai ConcessIon Fees. Rates And Royalties TAX 10/ TAN (If Any) 130:;1

Type of Payment Receipts from MInor Mineral Rules in Rural Area IPAN No.(lt Applicable) AACCJ2959L

I ,ull Name

_"_ --

IOffice Name TAHSILOAR OHULE
J M ,\~AHATREINFRA PTIVATCUMITfO

Location DHULE
- I

Year 2022-2023 One Time
Flat/Block No, SAHKAR NAGAR PANVEL

Account Head Details Amount In Rs. Premises/Building 1
I
! -- ------ ------- _"

10853013901

,

Fees and Royallies 330600.00 Road/Street i

!
Area/Locality IDhue

I
Town/City/District

\
I 1 1

I I 1

---.,.....-

PIN I I
\

,

~
, --

I
' IRemarks (If Any)

~------------------------------------+---------~II
I

DN:38964, Morane PL 62/1 Nakane iatav 500 Brass M,J'urn r:·ia;l\,

I
,

L
_--_ .._-

I

!
! Amount:n Three l",h T-,;r\y Thousand Six Hvnd":o,~ ..,J,:

1-'
I I

Total
3,30.600.00 IWords

I --
Payment Details BANK OF BARODA \

FOR USE IN RECEIVING BANK

I Cheque-OD 'Details IBank CIN Ref, No. 0~003942022061000990 1290027017

I , -.-- ---.

Cheque/DD No.
t Bank Dale RBI Dale 1(0106/2022·15:26:58 t..::;\"/er '.~C ;.-:-' i1!~

I
_.__ .._----

i I
IName of Bank

i Bank·Branch BANK OF BARODA,
,-_.

-r--"
.---.-~..---.- ..--

~-':3n'eof Branch
Scroll t-Jo , Dale C.:i: 'j~':C>:; ',>01" Scro~,
--- -.--.-.--- ---- --.-

Department ID . 74628
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I--------------------------------------- ....,

•Payment Successful
Your Payment has been processed! Details d transactionsare included below

-_..------.--------------------------------_ ....-.... - .

TransactionDate: 2022/10/06 03:30 PM DN/38964/1Demand No.:

Billing Name: J M MAHATRE INFRAPTIVATE
LIMITED

TransactionNo. : 111531425355

BillingAddress: SAHKARNAGARPANVEL
BankreferenceNo. : 1306973938

OrderStatus: Success

PaymentMode: " Net Banking

Currency: INR

Amount: 38260.00

Billing City: Dhule

BillingState: Maharashtra

BillingZip: 425404

Billing Country: India

BillingContactNo. : 9730005555

~'_m_ai_I'_' m_m_~_r_~_.e_cts_d_h_u_le_@_g_m_a_il_.c_om_

391
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CHALLAN
/ ,

MTR Form Number-6.

// GRN ~HOO5288122202223E 1BARCODE 111111111111111111111111111111111.,111111111,1 J Date 2110712022-10:25:401 Form 10

Department Revenue Department
Payer Details

Mineral Concession Fees. Rates And Royalties -- " -
TAX 101 TAN (If Any) 13031

Type of Payment Receipts from Minor Mineral Rules in Rural Area
-..-_ ..~-

PAN NO.(11Applicable) AACCJ2959L

Office Name TAHSILDAR DHULE Full Name J!vI MAHA TRE INFRA PTIVATE LIMITED

Location DHULE
-

Year 2022-2023 One Time Flat/Block No. SAHKAR NAGAR PANVEl

Account Head Details AmoUJ1t In Rs. Premises/Building -
0853013901 Fees and Royalties 330600.00 Road/Street

Area/Locality Dhule_.

. \.._
Town/City/District

PIN I I I I __.L!
Remarks (If Any)

DN:40574. Fagne te Kundane Mojue Morane r: Gut No. 62/1 Nukan,
ft.

Talav500 Br

Amount In Three Lakh Thirty Thousand Six Hundred Rupees Only

Total 3,30,600.00 Words

~
BANK OF BARODA ,

FOR USE IN RECEIVING BANK-a.J"'''''IL Details
__ ',

......t
. Cheque-DO Details BankCIN Ref. No. 02003942022072100228 1295393961

.

ChequelDD No. Bank Date RBI Date 21/07/2022-10:26:47 Not Verified with RBI

Name of Bal)k Bank-Branch BANK OF BARODA

Name of Branch Scroll No. , Date Not Verified with Scroll

Departmer,t 10 : 79562 Mobile No.: 9730005555

Page 111 Print Date 21"()7·2022 10:28:20
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_~~9~.--------------~--------

TransactionDate: 21/07/202210:30:21 Demand No.: DN/40574/1

BillingName: J M MAHATREINFRAPTIVATE TransactionNo. : 111576351875

LIMITED
BankreferenceNo. : 1312341626

BillingAddress: SAHKARNAGARPANVEL
OrderStatus; Success

BillingCity: Dhule
PaymentMode: Net Banking

BillingState: Maharashtra
Currency: INR

BillingZip: 425404
Amount: 38260.00

BillingCountry: In.dia

'j;( .
BillingContactNo. : 9730005555

,
BillingEmail: mmrprojectsdhule@gmail.com

""'.'-..... ,t",..t ,~~:.l'~.:.~.
iJ·.~·" :~,: '

v
·:.·.::1
, .....,,

r=~.>-;..t..~..»:

285I,'

1----------------------------- ..---------.,..-...l... ._ .- ... - .. , - ..- .• - - -

Payment Successful'•Your Payment has been processed! Details of tl'llns.ctions are included below

'---_._------------_ ..-_. -----_.-_.-

.._
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CHA~LAN

MTR Fonn Number-6 II.
• .

GRN MH005831869202223E 1BARCODE 11I1I1Ift 1111111110111111111111111111181111 IDate 0110812022·10:39:141Form 10

Department Revenue Department Payer Details

Mineral Concession Fees. Rates And Royalties TAX 10 I TAN (IfAny) 13031

Type of Payment Receipts from Minor Mineral Rules in RUfdi Area
PAN No.(lt Applicable) MCCJ2959L

Office Name TAHSILDAR DHULE Full Name J M MAHATRE INFRA PTIVATE LIMITED

Location DHULE -

Year 2022-2023 One Time FlaUBlock No. SAHKAR NAGAR PANVEL

Account Head Details Amount In RI. Premises/Building

0853013901 Fees and Royalties 330600.00 Road/Street

C'
Area/Locality Dhule

.J Town/City/District

PIN I I J I I I
Remarks (If Any)

DN:42266. Mouje Morane Gut No 6211 Nakane Telav 500 Brass Murum

Royally

.:

Amount In Three Lakh Thirty Thousand Six Hunorsd Rupees Omy

Total 3.30,600.00 Words

Payment Details BANK OF BARODA FOR USE IN RECEIVING BANK

, .:- Cheque-DD Details BankCIN Ref. No. 02003942022080100202 1296754596 1

\..) i
!

ChequelDD No. Bank Date RBI Date 01108/2022-10;47:19 Not Verified with RBI I
1

Name of Bank Bank-Branch BANK OF BARODA

Narne of Branch
, Scroll No. , Date Not Verified with Scroll

c
c

c

J
~
J
~.

I•••I

Department 10 : 60452
Mobile No.: 9730005555

Page 111 Print Date 01-08-2022 10:48:07 ~
1
C----------,'"
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1II1(tftq (I«'q (l'Willii SlIRI¥(UI
(~ q~Cj6'" 3Wt' '(1""''IIIf o:i?llct4, 'fm'r~)
National Highways Authority of In(_lia
(Ministry of Road Transport & Highways, Government of India)
q~"llGt"'l ctS14f;:q4 ~, ~ Project Implementation Unit - Dhule
Mangal Bunglow. Plot No.14. 15, 16Mansaram Nagar, Near Circuit House, Sakri Road, Chule - 424002
~/~ Tel/Fax: 02562-276276 & 299833 - t-~ E-mail: dhule@nhal.org Ipludhule@gmall.com

No.NHAI/PIU-Dhule/NH-6/JMM/2022-23/2..4 go Date:31.12.2022

To,
The Authorized Signatory,
M/ s. J.M. Mhatre Infra Pvt. Ltd.
Plot No.22, Kalyani Nagar,
Behind Saptashrungi Mangal Karyalaya,
Surat Bypass Road,
Dhule.

Sub.- Balance work of 4-1aning from Fagne - Maharashtra / Gujarat Border section of
NH-6 i.e. Km. 510.UOUto Km. 650.794 in the state of Maharashtra- Application
No.96 of 2022 (WZ) before the National Gl'CCll Tribunal Western Zone Bench, Pune «

Final Report.- Reg.

Ref:- Report received from the District Collector, Dhule & District Mining Officer, Collector
office,Dhule vide dated 30.12.2022 in respect of Application No.96 of 2022 (WZ)before the
National Green Tribunal Western Zone Bench,Pune.

Sir,
Please find enclosed herewith copy of final report vide dated 30.12.2022 submitted to

the National Green Tribunal Western Zone Bench, Pune against application No.96 of 2022 (WZ)
filed in respect of excavation of minor minerals for the project of 4-laning from Fagne _
Maharashtra / Gujarat Border section of NH-6 i.e. Km. 510.000 to Km. 650.794 in the state
of MAhlll·ll.!hLra..It is H:pUltl:!U l.Jy the l:UllU1t1tte~ to H()n'bl~ National Green Tribunal Western
Zone Bench, Pune that, you have excavated 98 brass to 242 brass of Murnm from the hill
adjoint to Nakale Lake.

In this regard, it is directed to submit a report on the issue raised by committee at
the earliest to this office for taken further necessary action in the matter please.

Thanking you,

YourS:ai~/
~~\>

(Ajay R.Yadav)
DGM (T) & Project Director,

PIU- Dhule

Copy to:- The Team Leader, M/ s. Them.neering Services Pvt. Ltd., Dhule : for kind
information. B~~~ •

Encl.- As above

~ ~ : uft.~~ ~t~ - ~o CGRCIiT, ~ ~ - 11 0075. ~: 91-11-25074100/25074200 ~ - 0075 www.nhai.org
Crop.Office: No.G 5 & 6, Sector ·10,Dwarka, New Delhi -110 075.Tel. : 91-11·25074100/25074200 website: www.nhai.org

BUILDING A NATION NOTJUST ROADS.

D:\P,.vin D\M. v. Kini & Co. Au.. _bod\W.P. UH.\applicotlon96 of 2022- NGT\73)To JMM •Drf&IlppIi no.!16of2022.JlMD Itr.doa

r
l
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OFFICE OF THE DISTR1CT COLLECTOR, DHULE

Email -coJlector.dhule@maharnshtra.gov.in/dmodhu.le16@gmail.com.

Phone No. -- 02562-288701

Owilllillillg/\\'~/\1-~~/'201:!

To,

Hon. National Green Tribunal,
Western Zone Bench,
Pune.

Subject j- Finairel1ort.

Original AppllcatlonNo. 96 of 2022 .

Mr. Sachln Madhavrao Sonawane vs, JM.Mhatre Infra Pvt. Ltd. and Others

References: . 1. Interim report submitted by this office after site inspection

dt, 02/12/2022.
2. This office's letter to Conservator of Forests, Dhule dt, 02/12(2022.

3. This office's letter to Addl. Tahsildar, Dhule City and Dy.

Superintendent Land Records, Dhule dt, 02/12/2022.

4. Conservator of Forests, Dhule's report to this office, dt. 12/12/2022.

5. Dy. Superintendent Land Records, Dhule' report to this office.

dt.l6/12/2022.
6.Addl, Tahsildar, Dhule city's report to this office, dt 19/12/2022.

7. This office's letter to Exec. Engineer, Irrigation Dept. Dhule

dt. 20/12/2022.

8. This office's letter to Exec. Engineer, PWD, Dhule dt. 21/12/2022.

9, Dy Commissioner, Nasik Division's letter to Scantrix LLP

dt 09/09/2021.

10. This office's letter to Scantrix LLP dt. 22/12/2022.

11. scanrrix LLP'Sreport to this offtce <It 'l..G/t2/20??.

12. Exec. Engineer, Irrigation Dept.'s, report to this office dt. 29/12/2022

With reference to above subject, it is submitted that, as per the order of Hon. Tribunal in

Original Appllcarion No. 96 of 2022. Three member committee consisiting of 1. Collector, Dhule 2. Chief

Conservator of Forests, Dhule. 3. District Mining Officer, Dhule was formed under the chairmanship of

Collector. Dhule for spot inspection of the area mentioned in O.A. No. 96/2022 Mr. Sachin Madhavrao

Sonawane vs. J. M. Mharre Infra Pvt. Ltd. And Others.

Accordingly, the spot inspection was arranged on 02/12/2022 at Nakane lake area. Spot

inspection was. done by (1). Collector. Dhule (2) Chief Conservator of Forests, Dhule (3) Executive

Engineer. Irrigation Department.Dhule (4) Honorary Wildlife Warden, Dhule (5) District Mining Officer,

Sunil

a Scanned with OKENScanner
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Dhule (6) representative of Res no 1 shri Mr. Umesh Patil (7) applicant Shri. Sachin Madhavrao

Sonawane. All the sites shown by the complainant Shri. Sonawane were inspected by the committee

members and interim report about the inspection was submitted to Hon. Tribunal on 02/12/2022.

After the hearing on 21/12/2022, Han. Tribunal had ordered that the interim report to be sent

to all the parties of the matter. Accordingly, this office has sent the interim report to all parties

concerned by registered post.

Regarding the excavation on the hill adjoining Nakane Lake, this office has sought reports from

various departments. They are as follows»

1. Report From Deputy Conservator of Forests. phyle :-

'According to records of Forast department this lake area is not considered as forest. There has

been no violation of rules under The Wildlife Protection Act of 1972. This area is not under biodiversity

conservation 01' heritage area. This area is also not under eco-sensitive zone. According to Dr. Vyavhare,

Honorary Wildlife Warden, this lake area is habitat and nesting place of migratory birds especiany in

winter season. The storage capacity ot the lake has increased because of desiltation.

2, Report from Dy Supetintendent oiLand Records. phule ;-

'The excavation on hill at Gut No. 62, village Morane Tal. Dist. Dhule adjacent to the Nakane Lake

was done via Electronic Total Stations on 15/12/2022. it is observed that in an area 0.05 Ha, illegal

excavation has been done as per measurement sheet.'

Dy Superintendent of Land Records. Dhule has not quantified the measured excavation in Brass

or Cubic Meters. This office has issued letter to Exe,Engineer PW.D., Dhule on. 21/12/2022 to provide a

report quantifying the excavation in Brass or Cubic Meters. Even after multiple communications via

phone. his office has not received any reply till date.

3. Report From Addl. Tahsildar, Dhule City :-

'Nakane Lake Situated at Gut No. 62/1, village Morane, Tal. Disc Dhule provides water for Dhule

City and adjoining villages. As Dhule City faces water scarcity regularly, we had issued permission for

desiltation/extraction of the stlt/soll/rnurum with intention to increase the storage capacity of the lake.

The permission was given based on Maharashtra Govt. Resolution (Soil and water conservation

department) dt 29/11/2017, and Ministry of Road Transports and Highway, Central Governments

directives for ongoing national highway development works.

As on today the area from which permission for desiltation was given is submerged under water

and cannot be measured.

According to the record of rights, Gut no 62. village Morane belongs to Executive Engineer,

Irrigation Department, DhuJe. The permission was issued only after receiving 'No objection certificate'

from Irrigation dept, Dhuh~. The opinion of Irrigation Department should also be taken into the

consideration ..

() Scanned with OKEN Scanner
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Accordingly this office has issued a letter to Executive Engineer, Irrigation Department. Dhule 011

20/12/2022. They have opined in their letter dated 29/12/2022 that around 98 brass minor mineral

was excavated from 0.05 Ha area by J. M.Mhatre Infra Pvt.Ltd.during 9/1/2022 and 10/1/2022.
4. Report frQm Scantrix LLPi-

Divisional Commissioner Office,Nasik has given permission to a private entity named
Scantnx LLP via letter dated 09/09/2021 to measure all the stone quarries in Nasik division using

Photogrammetry and Geotagging Technology. This office has sought assistance from Scantrix LLP to

quantify the excavated portion of the hill adjacent to Nakane Lake via letter dated 22/12/2022. Scantrix

LLPhas submitted its report on 26/12/2022 and has opined that total of 242 Brass minor mineral was

excavated from two parts of the hill adjacent to Nakane Lake.
5.Conclusion

Therefore, it is concluded that. the contractor of NHAI,J. M. Mhatre Infra Pvt. Ltd. was given

permission by Collector office, Dhule and Add!.Tahslldar, Dhule city to extract total of 17,000 brass

silt/soll/rnurum from the base of Nakane lake via various permits issued during September 2021 to

August 2022 after taking 'No objection certificate' from Irrigation dept, Dhule, with the intention to

inrn~i'I'if It.;;w~tpr <;tnr:'18"rgr,II'ity From the litt"" icr\lid to thi ccntracrcr' by Irrigancn Dcpr. (lh,,)q, in

the month of January 2022 it appears that the contractor had tried to excavate rnurum from the hill
adjacent to nakane lake but it was stopped as soon as Irrigation Dept. raised objection to such

excavation. In this process. the excavation amounting to nearly 98 brass (as per Irrigation Dept

estimates) to 242 brass(as per Scantrix LLPestimates) appears to have been done by the contractor J, M.

Mhatre Infra Pvt. Ltd.The quantification report from ExecutiveEngineer, PWDis awaited.

Along with :- Reference No.Letter from 02 to 12.

V
(Prathamesh Gholap)

District Mining Officer, Dhule

,

(~gl
Conservator of Forests, Dhule

Gal lJ;:.)
CO~~~le

V

For information :.
1. Mr.Sachin Madhavrao Sonawane. Plot No.54, GopalNagar,[amnagiri Road. Dhule. .
2. Adv.Asim Sarode And Associates, Flat No.1. Prathamesh CHS,Lane No.S,Prabhat Road,Pune.
3. Officeof the Conservator of Forests, Dhule.
4. Officeof the DyConservator of Forests, Dhule
S.Exec.Engineer. Irrigation Department, Dhule
6. Exec.Engineer. P.w.D.,Dhule
7.Dy.Superintendent Land Records Dhule.Dhule
8. Addl.Tahsildar, Dhule city .
9. Project Director, PIUNational HighwaysAuthority of India. Dhule.
10. j. M.Mhatre Infra Pvt Ltd.,Market Yard,Plot No.492, Sahakar Nagar Panvel.

Sun;!
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such individual activities will ho subject to extant (~nvironmental regulations as PCI'

El/\ Notification 2006, as amended and/nl' applicable environmental safeguard
related directions issued by theState Covernmcnt JSPCB which need to be observed

while sourcing construction material.

5. Based on the recommendations of the EAC and keeping in view the direction
of llon'blc NeT, the matter has been examined by the Ministry in detail and it has
been decided that the exemption from he: p]'ovidl~d vide 5.0. J 22/1 (E) dated 28.03.7020
for "i~xfmcli()11or sourcing ell' IJ(.l1TIIll'ing(~{ordilUwy mrlll .for linear ,.lI'ojects such as roads,
pipelines eu:" shall he subject 1.0 Standard Operating Procedure (SOP) as enclosed to

this Office Memorandum.

6. This is issued with the approval of L11C'Competent Authority.

End: as ahove.

To

1. Chairman and Member Secretaries of SEIAl\j Sb\Cs.

2. Chairman, Central Pollution Control Board (CPCB).

3. ChairpcrsoJ1s/l'Vkmber Secreta rics of all SPCBsj UTPCCs

4. All {I'll' Officers of 1./\. Division

'1. PS to l lon'ble Minister for Fnvil'Onmt~nl, Forest and Climate Change

2. PS to Hou'bl« MoS (EF&Cq

3. PPS to Secretary (IT&CC)

4. P1'5 to DGF&SS (EF&Cq

5. PPS to AS(TK)jPPS to JS (SKB)

6. Website, ]V!oEF&CCjGucm.l (ill'

Page 2 of 4
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·SQ!~_f_QrJ}Q.!:.r.Q.~_~L'l!'!J9_(,g).Jifi"~1!.HQn;ilf!...9P_gratioll,.Jiafcty_allQ!.cdevelopment
'I'hc activity relates to identification of borrow areas to obtain earth/soil materials; its
operation, safety and redevelopnwnt sha II be carried out as pl~rthe following criteria:

-I, Selection of site, operation and. site-specific measures to adopt-

1. Environmental Issues like siting borrow pit location, soil erosion aspects,
arcumulation of run-off and associated problems, disposal of debris by local
community in open borrow area, transport. of borrow earth to construction site,
pres(~rvati()n of lop soil of l:';m depth and reuse (or planta lion, reinstatement of
borrow pits and ~ill's shall be considered before selection of site.

ii. Guidelines. Manuals, Notificalions etc issued by various agen.dt~:Sfrom time to
time like me MoklH. M.oEFCC:de shall he followed.

iii. For selection of the sill' for the borrow area, agricultural land, cut material
available from other mod construction projects, dredging material from
dredging operations of. ponds, lakes, rivers and canals, material from barren
land 01' land without lr('c rover outside till' road r~ow,material from excavation
of proposed cu lvurts can be considered. Provided further that, highly
productive top-soil shall 1)('stored separately and used for planation activity.

iv. Borrowing shall be avoided on the lands dose to toe line, irrigated agricultural
lands, grazing land, lands within settlements, 1 Km from environmentally
sensitive areas such as Reserve Forest'), Protected Forests, Sanctuary, National
Parks, Conservation Reserve, Wetlands etc, unstable and fragile sid e-h ills,
streams and seepage areas, areas supporting rare plants/ anima} species. It
should Ix- ensured that unsuitable soft rock. is not prominent within the
proposed depth of oxcavation which will render rchabili 1.« tion difficult.

2, The General Guidelines

i. 'rile preservation of topsoil will be carried out in stockpile.
ii. /\ 15 em topsoil will be stripped off"(rom the borrow pit and this will be stored

in stockpiles in " lh~signal~'d art-a lor IW1!~hlnot ('x(,(,,'ding 2m and side slopes
not steeper {han 1:2 (V(~riil:ai: l Iorizontal}.

iii. Preservation of Top Soil of IScm depth and its n~lISc for plantation
iv. Valid<llion of tht~work of l'(~··uS(~of T()p Soil by th(~AE/IE. Compelent authority

t(l ch<'C:kthe re-use anytime if warranll:~d.
v. B01'l'owillg of earth vvill 11(>carried out tlP to a depth of 2m from the exisling

ground l('vl.'l.
vi. Borrn\,ving of earth ..·vill no\ be th'lw continllously lhroughout lh(:~slrch:h.
vii. Ridges of 110\ less than km wid lhs \·"ill tIC' Idt al intervals no{' exceedin.g 300m.
viii. Sl1''I<llldrains will be cut through llw ridges, if necessary, to facilitate drainage.
IX. Depends upon the location of borrow al'cas, the safeguard rncasures &­

management spcdfictrealment as a particular bol'row an~a depending upon its

Pag<! 3 of 4

402



location viz Agriculture l.and, Elevated Land, Wetcrbody, twa)' Settlement and
along 1'11" iIlignmpnt.

3. Re-development of Borrow Areas

The objective of the rehabilitation programme is to return the borrow pit sites to a safe
and secure area, which the general public should 1)('able to use safely. Securing
borrow pits in a stable condition is fundamental requirement of the rehabilitation
process. This could Iw achieved by filling the borrow pit approximately to the road
level. Following I1W<lSUl'es shall he taken for Rehabilitation:

)

i. BoJ'J'o",.'pits shall be backfilled with rejected construction wastes (unserviceable
materials) including fly ash, compacted and will be given a turfing Of

vegetative cover on the surL--1C1".If this is not possible, then excavation slope
should br- <;mnOlh(\lwd, and dt'}'ll'l'ssion is filled in such a way that' it looks more
01' less like the original !J;l'Ound surface.

ii. During work ... I'xf'c"1lliol1, llw Contractor shall ensure preservation of trees
during piling of materials; spreading of stripping material to facilitate water
percolation and allow natural vegetation growth; re-establishment of previous
natural drainage flows; improvement of sill' appearance; digging of ditches to
collect runoff; and plantation may be carried out wherever feasible or pit may
be developed for water slora!~e!:ISpN Amrit Sarovar Scheme of Mck'I'H.

4. Development of Amrit Sarovar

Under Amrit Sarovar Programme, water bodies Me heine developed by
MoRT&Il/NII,\I/other road development agellcil~s and the desilting of existing
water body is also being taken up for water harvesting and re-charge of ground
water. The earth available from development of such wator bodies is to be utilised for
road works and plantations as per suitability of soil. The State Authorities have
already been advised not to levy any royalty for borrowing of earth for development
of water bodies under Amrit Sarovar Programme.

)
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J. M. MHATRE INFRA PVT. LTD.
~ Engineers & Contractors

CIN No.: U45202MH2010PTC199433

HEAD OFFICE: Ml1rknlYArd, Piol No 4~? SAhAkarNagar,PANVEL - 410 206. Dis!. Raigad, Maharashtra.
TEL.: (022)27451625127460536127459771-72-73·74.75.Fax: 27460537. E-mail: hopanvel@jmmipLin.web: www.jmminfra.com

Ref.:JMMIPL/NHAIjFag-Mah·GujBor/NH·6/2022-23/97'II- "1l

To, SE(8)
DGM(fech) & Project Director, SE (en)
National Highways Authority ofIndia,
Project Implementation Unit-Dhule
MangalBungalow,PlotNo.14,15,& 16, ACCOUNT f.J
MansaramNagar,NearCircuitHouse, Ot; 0
SakriRoad,Dhule-424002 _ .... _...l

(Kind Attention: Shri. A.R,Yadav.PDNHA.PIUDhul@) !( "~Y/
Sub: Balancework of 4·Laningof Fagne-Mah/Guj Border Section of NH-6in State of Maharashtra from

Km 510+000 to Km 650+794 (140.794 Km) to be executed on EPCMode under Bharatmala
Parlyojna- Application No. 96 of 2022 (WZ) before the National Green Tribunal Western Zone
Bench, Pune - Reg.

Date:20.12.2022

D
s[ U~,;Y'/)} [J

N, H. A. I. (PIU) DHULE
Inward No ;-t3-'ti.....
Date :. ~U_llP2'Z-
Filed in ." Sign.

,

Ref.: YourLetter No.NHAI/PIU-Dhule/JMM/2022-23/2344,Dtd,16.12.2022.
Dear Sir,
With ref. to your letter cited above following is submitted for your kind information and further needful
please;
• Permission for extracting Murumfrom GatNo.37 & GatNo.62/1 ofNakane Pazar Talao is obtained from

MiningAuthorityvide Letters No.Listedbelow;

Quantity Amount of Amount of
Sr. Gat (10%)
No. No Letter No. Dated for Royalty DMFPaid,excavation Paid,Rs. Rs.
1 sn.;71t«/~.~/CfiIf<t/l0 /2021 03.09.2021_-

f-- 37 2100 1391000 0
" 2 sn.~/~.~/~/03/2021 06.05.2022
,,' 3 37 SIl.pm /~.tR<llG1f (cfiJfa /0~(.2022 ;W.05.l022 7900 474000

'.' ,-, ..... ---
_,...... 4 62/1 ~ ,mrnll~jCfiTfcf/370 /2022 03.01.2022 500 330600 30000 ~:~.,-_,'5 62/1 ~jdl'ror/~;CfiTfcr/ 43/2022 24.02.2022 500 330600 30000

6 62/1 ~~/~/~/58/2022 10.03.2022 500 330600 30000.-
....- 7 62/1 ~/.~[cfilfct/80/2022 24.03.2022 500 330600 30000

-va 62/1 ~/./~(cfiTfcr/76/2022 05.04.2022 500 330600 30000
~-~---.-.-.-...-...~,-.--. .-..~"-..- ,_ .._------, ------ .._-,-- -- 9 62/1 ~ /dit<i/~[cfilfct/82/2022 13.04.2022 500 330600 30000

. I','

~~/q@tc[cfilfct/88/2022 500 330600 30000-1-10 :'62/1 27.04.2022- ...-'11 62/1 ~jdl'ror/~(cfiTfcr/92/2022 09.05.2022 500 330600 30000-- --12 62/1 ~/~/~/~/100/2022 20.05.2022 500 330600 30000
""._",..-. 13 62/1 sn;rtq;~/~~/108/2022 27.05.2022 500 330600 30000
--...~. 14 62/1 ~~/~/CfiIf<t/l11/2022 .06.2022 500 330600 30000
," 15 62/1 ~~~~/113/2022 10.06.2022 500 330600 30000

~ ~--.----" ,- ' .

~, .8GS!. J M, M lEge L
ISII45001:2018

(i)
~') ..sG.sL

ISO9001:2015

(i\
'\~ .sGS~_

ISO 14001:2015

,., ....
,-V') I

I

I
i
!,
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J. M. MHATRE INFRA PVT. LTD.

16 62/1 SJld1rcnpitl!f~/Cfilfct /126/2022 21.07.2022 _ .... 500 330600 30000
17 62/1 ~/1ft«/~/cnrfct/133/2022 02.08.2022 500 330600 30000

~ 17000 60194·00 894·000

ll'fUT 69,13,400

• Murum is extracted from the borrow area designated by Irrigation Department from Gat Nos. 37 & 62/1
only ofNakane Talao.

• Quantity of Murum permitted and extracted is as per the Royalty Paid for the designated Borrow Area
Only of Nakane Talao.

• We have not established any Stone Quarry,Mining / Crusher Plant near or at Nakane Talao and we are not
doing any Stone Crushing activity at Nakane Talao.

• A letter dated 10.01.2022 was issued by Assistant Engineer Class-ll, Sub Division No.1, Dhule of Irrigation
Department, to extract murum froin Demarcated Area only inside from Nakane Talao. It is to mentioned
that, the temporary demarcation given by Irrigation Department at Borrow Area, Nakane Talao which was
erased during Day by Day activity at Nakane Talao. Althou~h we were excavating the Murum from Nakano
Pond only and not from outside the pond. Accordingly, as per revised demarcation, the extraction was
continued and the Authorities have verified the activity on regular basis and concurred that, the
demarcated area was not deviated.

• From Gat No. 37 - Total Quantity Murum Approved - 10000 Brass.
Quantity of Murum Extracted - 10000 Brass.

• From Gat No.62/1 - Total Quantity Murum Approved
Quantity ofMurum Extracted

• Royalty Paid for Gal No. 37 & 62/1.:;; Rs. 60,19,400/-

- 7000 Brass.
- 7000 Brass.

} - 69,13,4ilO/-
• DMFPaid for Gat No. 37 & 62/1.:;; Rs. 8,94,000/-
• Contractor has extracted Murum from the Nakane Pazar Talao only from Gat No. 37 & 62/1 of village:

Morane Pra. Lallng, Tehsil &Dist Dhule.
• Further to the above facts, it is also to state that, for the Stone & Aggregate, required for Project Highway,

we have established our Quarries & Crushers and also purchased the aggregate form various sources. The
details of Quarries and stone crushers is tabulated below;

Stone 'Quarry and Crusher locations
...--.-...~........ .'._.

Sr. Location of Crusher Stone Quarry

No. Project Section Chainage/ Tehsil District Village/ Tehsil&
Location ..village Location District",,,

Km 517+400 - ~' ;l'Section - 0 w1--" , . Q,'N Saundane Dhule Dhule Babhulwadi DhuleRHS ,\.0;'
1 Km 510+000 to

Tejal StoneKm 524+800 .It Raver Dhule Dhule Raver DhuleCrusher -
Section ·1 ... "". Anchale Mukti Dhule Mul<tiAnchale Dhule

2 Km 524+800 to \ Dhule Ambika Stone Sindkheda,
Km 537+000 - I-- Ambika Stone Sarve Sindkheda - Sarve Dhule
Section - II Km 558+250- Sakri,3 Km537+000 to ..

_.
Khandlay Sakri Dhule KhandlayLHS DhuleKm607+000

~~~

. ~~))
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J. M. MHATRE INFRA PVT. LTD. I

Chinchpada

Km 632+900-
~+-Sawarat

Sawarat Plant Navapur,
RHS Navapur Nandurbar

NewSawrat Nandurbar

Men Talav

--' Shree Kailash Shree Kailash
.".~....,.._._,,-----

Section -111 1-" Ialaram [alaram
4· Km 607+000 to

Km650+791, ._ Swastik Swastik

- Mahakali Tap!, Mahakali Songadh,
Songadh Songadb Tapi,

BhumiStone Gujrat BhumiStone Gujrat______ o_ _._-
,._.. .... Shree Nathji Shree Nathji

... AtikMetal AtikMetal

""',Gujrat Stone Gujrat Stone

In view of above, Documents of excavation of mining material, Royalty paid Statement, Receipts &Challans
etc. for Nakane Talao is enclosed herewith for your kind information and further needful please.

Thanking you and assuring you of our best services at all the time.

Contract Agreement Copy.
Application from Contractor.

3. Application forwarded by NHAIto Collector & Dist Magistrate, Dhule.
4. Necessary permits by Collector &Dist Magistrate, Dhule for Mining.
5. Royalty Paid Statement, Receipts,&Challans.
6. MoRT&HCircular.
7. State Government Circular.
8. Permissions &Clearances of Stone Quarry and Crusher locations.

Copy to: The Team Leader, Mis. Theme Engineering Services Pvt. Ltd., Plot No. 11, Mansaram Nagar, Sakri
Road, Dhule Dist. Dhule- 424002,
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

WESTERN ZONE BENCH AT PUNE

ORIGINAL APPLICATION NO.96 OF 2022

In the matter between

1.Sachin Mahdavrao Sonawane
54/B, Gopal nagar,
Jamnagari Road,
Dhule- 424 001

...Applicant

Versus

1. J.M. Mhatre Infra Pvt. Ltd
Sahakar Nagar Market Yard,
Plot No.492,
Kalpataru RiversideMarket Yard Rd,
Old Panvel, NaviMumbai - 410206

2. Superintendent Engineer
Irrigation Department,
Sakri Road, Rasakarnagar,
Kumar Nagar, .
Dhule - 424001

3. Collector, Dhule
Collector OfficeRoad,
Garud Baag,
Dhule - 424 001
Maharashtra

4. Chief Conservator of Forest, Dhule
Dr. Rammanohar LohiyaMarg,
Near PoliceTraining Centre,
Lenin Ohour,
Dhule - 424 001

5. National HighwayAuthority Of India
G 5 & 6, Sector 10,.Dwarka,
NewDelhi- 110075 ...Respondents

VAKALATNAMA
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BEFORE THE HON'BLE NATIONAL GREEN

TRIBUNAL

WESTERN ZONE BENCH, AT PUNE

ORIGINAL APPLICATION NO.96 OF 2022

Sachin Mahdavrao Sonawane
...Applicant

Versus

J.M.Mhatre Infra Pvt. Ltd & 4 Ors .
... Respondents

VAKALATNAMA

M.V.KINILAWFIRM

Advocates for Respondent No.5

KINIHouse

Near Citi Bank,
Fort,

Mumbai - 400001



BEFORE THE HON'BLE NATIONAL GREEN

TRIBUNAL

WESTERN ZONE BENCH, AT PUNE

ORIGINAL APPLICATION NO.96 OF 2022

Sachin Mahdavrao Sonawane
...Applicant

Versus

J.M.Mhatre Infra Pvt. Ltd & 4 Ors .
... Respondents

---------------------------------------------------------------------
AFFIDAVIT IN REPLY

---------------------------------------------------------------------

M.V.KINILAWFIRM

Advocates for Respondent No.5

KINIHouse
Near Citi Bank, Fort,

Mumbai - 400001
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